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HON. DEPUTY SPEAKER: Now, the House shall take up Discussion under Rule 193 regarding Agrarian situation in the country. Shri Kodikunnnil
Suresh to continue his speech.

SHRI KODIKUNNIL SURESH (MAVELIKKARA): Thank you, Deputy-Speaker, Sir, for giving me this opportunity to speak on the agrarian situation in
the country.

Sir, I am going to focus only on my State of Kerala. The agricultural scenario in Kerala is getting worse day-by-day, especially, in paddy production.
The professional estimate of agricultural income of the State recorded a negative growth of 1.79 per cent during 2009-2010. The quick estimate for
2010-2011 also indicate a decline of 0.78 per cent growth over 2009-2010.

The share was 17.48 per cent during 2004-05 and it declined to 10.5 per cent in 2010-11. The real GDP growth at factor cost increased to 8.5 per
cent in 2010-11 from 8.0 per cent in 2009-10 in the country. After two consecutive years of subdued performance, agriculture turned into a
significant driver of growth in 2010-11. The situation of agricultural production and marketing is getting worse day by day. The cost of production is
increasing due to higher rate of wages, high cost of manures, low productivity and low prices of the products. The climate change, drought, untimely
rain, etc., affect the cultivation very badly. Crop insurance has not become universal and hence the farmers are in distress.

Adding to their misery, now the Government has decided to stop interest subsidy on short term loans given to the farmers. The UPA
Government had introduced the scheme with an objective to help the farmers. The Reserve Bank of India has directed all the banks to stop this

scheme by 30t June 2015. The hon. Agriculture Minister is sitting here. It is a very important issue. Recently, the Reserve Bank of India has given
this direction to all nationalised banks to stop the interest subsidy on short term loans. The objective of the scheme is to provide loans to
agriculturalists to do repeat cultivation, which is very important. This short term loan from the scheduled commercial banks is helping the farmers to
do repeat cultivation. In the guise of reducing illegal transactions, the Government is stopping this scheme, which was a great boon to the farmers.
The banks used to sanction a short term loan, up to Rs. 3,00,000 per crop, with two per cent interest subsidy. Moreover, on the basis of surety,
Agricultural Gold Loan was allowed at seven per cent interest. If the loan is repaid in equal instalments without failure, then a bonus interest subsidy
of three per cent is allowed under the scheme. The hon. Agriculture Minister should give a reply on why it has happened and why the Reserve Bank
of India gave such a direction to the banks because it has adversely affected the small and marginal farmers. It is a great jolt to the farmers.

Instead of giving more help to the farmers, the Government is introducing anti-farmer steps while the Government has not stopped any
subsidy schemes given to the industries or to the businessmen in the country. They are only stopping the subsidy on loans being given to the
farmers, but the subsidy being given to the corporate sector is not being stopped. This is the attitude of the NDA Government against the farmers.
This attitude of the Central Government is endangering the agricultural sector where almost 70 per cent of the workforce of the country is engaged.

If this attitude of the Government regarding subsidy continues, it will lead to more suicides by farmers. It is a very dangerous situation. Since
you have withdrawn the subsidy on short term loan, the small and marginal farmers are in trouble. Ultimately, it will lead to suicides by farmers; the
rate of suicides by farmers will increase. Therefore, the Government should respond to that. Hence, I would request the Government to reintroduce
the interest subsidy scheme in respect of the agricultural sector immediately.

Mr. Deputy-Speaker, Sir, may I invite the attention of the Government to the vulnerable condition of the paddy cultivators of Kerala? Kuttanad,
which is under my parliamentary constituency, and Palakkad are the two major paddy production centres in Kerala. In 2012-13, rice was cultivated in
1,97,000 hectares of area and the production was 5,08,000 metric tonnes. The productivity per hectare is 2,577 kilograms.
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There were 7,359 padashekarams in Kerala. The procurement of paddy is done by the Kerala State Civil Supplies Corporation. This is under the
Government of Kerala. This agency is not paying the money in advance to the farmers or at the time of paddy collection. The farmers never get the
money in time. That is a very serious issue in Kerala and especially in Kuttanad. The Civil Supplies Corporation which is under the Government of
Kerala has collected paddy from the farmers. But they are not giving money on time. This is a very big crisis that our farmers are facing in my
constituency Kuttanad. There is a huge demand from the farmers for this. The Government always agree to pay on time, but it gets delayed for
months together. The support price fixed for paddy is only Rs.1,900 per quintal. This amount of Rs.1,900 is the MSP for paddy now. It is not on par
with the cost of production. The cultivators never get profit at this rate. There is a huge demand from the people to raise the Minimum Support Price
from Rs.1,900 to Rs.2,500 per quintal. I would request the Government to accept the MSP for paddy at the rate of Rs.2,500 per quintal.

There is a lack of warehouse facility for storing paddy immediately after the cultivation. In my constituency Kuttanad there is no storage facility. The
Central Warehousing Corporation has not started any storage facility in Kuttanad. Kuttanad is one of the major paddy cultivating areas. I would
request the hon. Minister to consider this.

Another major issue which we are facing in Kuttanad is this. The productivity from the land is gradually coming down in this area. The reason is that
the nutrient of the soil is getting lost due to the continuous use of chemical and fertilizer. The soil requires regeneration. I would urge that
assistance may be provided to the cultivators for rejuvenation of the soil.

The last point is about the Kuttanad package. The Kuttanad package was announced by the UPA-I Government. After that, the UPA-II Government
implemented it. The Kuttanad package of about Rs.1,840 crore was formulated by Dr. M.S. Swaminathan. But it got over in 2014. But, I would urge
that the period of the package should be extended up to 2020 and in addition, Rs.1,000 crore should be sanctioned under RKVY and the Flood
Management Scheme. Then only, Kuttanad will be protected. Thank you.
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*SHRIMATI MEENAKASHI LEKHI (NEW DELHI): 1t is an unfortunate but hard-hitting truth that protests on the agrarian crisis have become a
calamities, bad weather yielding bad harvests, forcing them to get out on the streets is an attempt to find a resolution.

The farming profession is a unique one. A farmer has to have the skills and knowledge of an agriculture scientist so he can assess the health of soil
and seeds, the crops that will be suitable for the weather and land of that region, the sources of water, whether he will be hit by any adverse
weather conditions and such other; a farmer has to have the strength and skill of a labourer if he does not have the resources to hire one; a farmer
has to be good at marketing so that he is not taken advantage of by middlemen and agents during negotiations; a farmer has to be an able financier
if he has to keep his accounts and money in order for household expenses, reinvestment in farming activities, education of his children, etc. What
this tells us it that a farmer is not simply a farmer but he has to be a scientist, labourer, MBA graduate and economist- all rolled into one, in order to
be truly successful. Such is the pressure that is laid upon one who chooses farming as a means to livelihood.

QOur country has been carrying the legacy of being an agriculture-rich country for decades now. For years we have also proudly claimed that nearly
50% of our population is occupied in agriculture. But we have been bogged down by the sad truth that, over the years, the number of people
occupied in agriculture has been dwindling. The erstwhile Planning Commission had reported that in the years between 2004 and 2010, there was a
decline by over 15 percentage points. That is the unviable nature of the agricultural profession today.

What is sadder is that India has been under producing food items that are inherently part of our food culture. We actually have to import dal from
African countries like Tanzania in order to meet our internal demand for a staple pulse like dal. There was a time when millets were a mainstay in
the consumption pattern of our society but they have now been bypassed for short-term gain of growing wheat and rice instead. A crop like millets
contributes to the nutritional level of the populace and is among the few crops that is climate resilient, making it more viable than maost other crops.
Yet we have moved away from such sustainable farming practices.

The subsidy regime that targeted only foodgrains and neglected pulses, oilseeds etc. was short-sighted and has resulted in this situation where we
have to import items that are staple to us. When the past governments spoke of being inclusive, they should have realised that inclusion is not
limited only to humans- it also applies to our crops, our agriculture and our basic sustenance.

The number of small and marginal farmers has also been increasing. According to the Agricultural Census 2011, nearly 80% farmers have an
average landholding size of less than one acre! The smaller the plot of land, the less a farmer can break even. How can agriculture be a sustainable
profession then? I, therefore, stress the need to promote industrial farming not only to augment production of crop items that were once produced in
plenty but also to develop a strategy that is more sustainable than small and marginal farming.

Even if the Government or a group of private people are to take up industrial farming, how do we do so without ease in land acquisition procedures?
Land is not being acquired for wasteful endeavors. Land is being acquired to give back to the society that which they have demanded for and which
they need for their own development. As we live in Lutyens Delhi, we demand for good roads, good water, good traffic control, good green cover- all
of which have been provided by the government and provided well. Why should the same trust in the government and access to facilities not be
extended to the rest of the country? Are these not double standards then, wherein we readily accept the services provided by the government in our
own backyard but are not willing to afford the same opportunity to the common masses.

The manufacturing sector that was given a fillip after this government came to power. It is a well-known fact that of the agriculture, manufacturing
and services trio, the services sector has been a major contributor to our GDP. While this sector has been growing, agriculture has been dwindling
because of the risks involved and manufacturing has been stalled because of bureaucratic delays. The boost in the manufacturing sector through
projects such as a Make in India will prove to be a good alternative for those who are seeking to diversify from agriculture.

It is that the present Government is trying to correct and expand. Even in advanced economies, studies have shown a trend of shifting from mining
and agriculture to manufacturing as development and growth occurs. We, therefore, have to strengthen our manufacturing base as well so there is a
more balanced growth in the economy. This is the vision that was required for boosting our economy and this is the vision that the present
government seeks to implement.

This may be a lesser known fact but agriculture is not limited to the rural areas alone and has made its mark in a metropolitan city like Delhi as well.
Along the banks of river Yamuna you have thousands of urban farmers who mainly cultivate vegetables. The exact number of farmers and the yield
output is unknown because no proper survey has been conducted here. There are complex issues of illegal living on the land, unauthorized
constructions, illegal land use but fact remains that you have a number of people who sustain on vegetable produce from these small tracts of land
and find this more financially viable than growing grains in their hometowns.

WPI inflation rate was reported to have deflated to -2.06 only two days, ago on 16 March 2015. This would bring much cheer to producers and



consumers alike but we have to take sufficient step to ensure that inflation in the prices of vegetables, including in Delhi, has to be controlled in light
of the agrarian crisis that has affected the whole country. In this context, I would like to laud the Agriculture Minister for starting tech-enabled Kisan
Mandis in Delhi. The Ministry had also given me a detailed reply to one of my unstarred questions on this topic citing the development of a common
e-market platform. This is on a pilot basis but it can go a long way in ensuring that farmers can sell their produce at reliable farmer's markets
without being run down and swindled by the multiple middlemen in the supply chain. Agriculture marketing thereafter will be the responsibility of the
State and one can only hope that they will show as much vision and boldness in their decisions as the Centre has.

I would like to end by citing policies regarding to two most important concerns of a farmer, irrespective of a crisis- these are soil and water.
Agricultural practices on these two factors of soil and water have been so unsustainable that with each passing year a greater crisis loomed on the
heads of farmers. We should have had regular soil health tests to determine the viability and suitability of the crop that will be grown in a season but
this need was ignored. Fertilisers were promoted widely instead of our age-old traditional organic farming methods, and these chemicals were
spread so far and deep that today the soil has a changed quality. Water pumped for irrigation had been subsidised for short-term gain but the
thinking did not go so far ahead as to understand the irrevocable depletion of groundwater table and how there should have been simultaneous
measures to recharge groundwater. Is it any surprise that agriculture has become so unsustainable and prone to crisis then?

It is on the foot of this crisis that the initiatives led by this Government have become so vital. For irrigation, all the disjointed initiatives under various
Ministries have been combined under Pradhan Mantri Krishi Sinchayi Yojna, 'Per Drop-More Crop' and is steered with a bottom up approach that will
focus on water sources and distribution networks. Soil health Cards for each farmer, i.e. 14 crore soil health cards to be issued over 3 years, are
being promoted extensively and this has been complemented with the Paramparagat Krishi Vikas Yojna to revive organic farming. The advantages of
these forward-looking strategies can be gleaned from the agricultural situations in states like Gujarat and Madhya Pradesh. The growth rate of GSDP
in Agriculture (from 2007-08 to 2011-12) in Madhya Pradesh with the highest growth rate was 7.6% and in Gujarat was 4.8% whereas in states like
Haryana and Maharashtra it was only 3.3% and 2.0% respectively (State of Indian Agriculture Report 2012-13). Gujarat is a state where alluvial soil
is not as rich for farming in comparison to Haryana and Maharashtra. Yet Gujarat has surpassed these states because of measures that focused on
the two most important factors of water and soil through regular groundwater recharging techniques and soil health tests.

By 2017, the Government proposes to cover Integrated Watershed Management Programmes across the country on mission mode as it has been a
successful model of replenishing irrigational needs. IWMP is only one among many such practices. I, therefore, urge all the members of the House to
come together in identifying the best practices across the country that will help us tide over the present agrarian crisis. We should give a boost to
sustainable agriculture practices such as organic farming that have been an integral part of our tradition and adopt modern practices that have been
successfully implemented in other states.
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*SHRI ARJUN RAM MEGHWAL (BIKANER): I want to lay the following:-

(i) NDRF/SDRF should be amended as per need of the hour and
(ii) The limit of one hectare and two hectares should be abolished or amended suitably

SHRI P.V. MIDHUN REDDY (RAJAMPET): Sir, the country has been facing a major agrarian crisis for the past one year. There are various reasons for
this. The first and the foremost reason is the inadequate and unrealistic fixation of MSP for almost all the crops. Apart from that, there are other
things like sluggish procurement by FCI, non-availability of crop insurance schemes to the farmers and failure to provide input subsidies to the
farmers affected due to natural calamities.

Sir, the farmers stood to lose, be it cyclone, be it drought or be it hailstorm. The farmers are affected even during the bumper crop period. This is
majorly due to insufficient MSP and improper collection of grains by the Government agencies. If you take the figures of last ten years, last year was
the year where the lowest MSP was given to the farmers. It did not even cover 20 per cent of the annual inflation.

A lot has been spoken about the M.S. Swaminathan Committee Report where it has been recommended that input plus 50 per cent cost should be
fixed as MSP for the farmers. During the current year even the minimum MSP, which was declared, is of no use to the farmer because the FCI and
other Government agencies failed to procure whatever grains have been produced by the farmers.



If you take the case of Andhra Pradesh, out of 81 lakh tones of rice produced last year, only 17.2 lakh tonnes of rice were procured by the
Government agencies. A year before, more than 37 lakh tonnes of grains were procured by the Government agencies. Due to this sluggish
procurement system, farmers had to sell their produce at distress sale of Rs. 200 below the MSP. This is the case not only with Kharif. Even during
this Rabiseason there is not much of procurement being done. If the procurement is given to the States, it is going to be a disaster Unless the
Centre involves in the procurement, justice is not going to be done to the farmers.

If you take the Delta Region of Andhra Pradesh, the East and West Godavari districts, only Rs. 780 is being given for 75 kilogramme of rice. There is
nobody to rescue them. Agriculture is not a matter of food security alone but it is a source of our livelihood also. For example, in USA, 0.7 per cent of
the workforce produces around 354 million tonnes of food grains. But in our country, 49 per cent of our population is dependent on agriculture for
their livelihood and produce only 259 million tonnes of food grains. This is the last year's figure. This gives us an idea that it is not just food security
but even the livelihood of the country is dependent on agriculture.

The Government should fix MSP on a more realistic basis and continue with the previous procurement policy where the FCI had collected around 75
per cent of the grains. We have the slogan 'Make in India'. I request the Government to have another slogan 'produce-in-India' where we can export
our food grains to other countries and our farmers get benefited. The recent unseasonal rainfall has caused extensive damage in various parts of the
country.

It has caused extensive damage in Andhra Pradesh also. There must be a national policy through which we can compensate such farmers by waiving
off loan taken for that particular crop and even waiving off interest.

Sir, the coastal Andhra Pradesh was severely affected by Hudhud cyclone and the loss was estimated at Rs.21,000 crore. Only 10 per cent of that
had reached farmers and the rest of that loss had to be borne by farmers.

Especially the Rayalaseema region in Andhra Pradesh and even my constituency, Rajampet, which is a part of the Rayalaseema Region, had
been affected by severe drought. It is really pathetic to see 30-year old mango trees which have dried up. If we go into those villages, it is like ghost
hanging. These farmers have brought up those crops, and 30-year old trees are dying due to lack of water. The Government should step in and help
these people. Whatever crops that they could manage with whatever water that they had were hit by the recent hailstorms.

I would like to request the Government to set up a high powered Committee so that each and everyone who have been affected are benefited
by all the Schemes. Various rehabilitation programmes should be provided to these affected farmers so that our farmers, who are the backbone of
our country, are benefited.

Thank you.
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SHRI A.P. JITHENDER REDDY (MAHABUBNAGAR): Mr. Deputy-Speaker, Sir, I am thankful to you for giving me this opportunity to speak on this
important issue.

After the formation of the State of Telangana with effect from 2nd June, 2014, the hon. Chief Minister of the newly formed State, Shri K.
Chandrasekhar Raogaru has thought of some agrarian reforms in Telangana. By recognizing the importance of land reforms for reconstruction of
agrarian relations, there are some provisions in our Constitution. These provisions are facilitating to achieve democratic social structure, elimination
of exploitation in unequal distribution of land and increasing agricultural productivity.

The landholding structure plays an important role in the performance of agriculture sector. Land reforms have been on the national agenda
since Independence to improve the performance of agriculture as well as for rural reconstruction. In addition, creating great access to land for the
landless poor, particularly, SCs, STs and Other Backward Classes, is an important Poverty Alleviation Programme. Though there are a number of
limitations in implementation, land reforms played an important role in changing the agrarian structure. The early land reforms measures in the State
were a combination of two administrative histories of the Andhra Region and the Telangana Region which were formerly been under the British and
Nizam respectively. Following the pattern at the all-India level, the land reforms in Andhra Pradesh had three components — abolition of
intermediaries, tenancy reforms, ceiling legislation and other Government initiatives.

Sir, on the 15 August, after getting Independence and after the formation of Telangana, our Chief Minister from Golkunda Fort had
distributed pattas to SCs. To each of them, he had promised to give 3.5 acres per household. That has already started. He has started distributing it;
and the people are also happy.

e Government regarding subsidy continues, it will lead to more suicides by farmers. It is a very dangerous situation. Since you have withdrawn the
subsidy on short term loan, the small and marginal farmers are in trouble. Ultimately, it will lead to suicides by farmers; the rate of suicides by
farmers will increase. Therefore, the Government should respond to that. Hence, I would request the Government to reintroduce the interest subsidy
scheme in respect of the agricultural sector immediately.

16.00 hrs

To attain Golden Age for the farming and to turn into the reality that a farmer is King, the misery and gloom of the farmers should be
removed. It needs a strong political will. To make it possible, all of these problems have to be tackled at different levels and require intervention by
various institutions over the short as well as medium term. The new role envisaged to the State Government will require a substantial increase in
public expenditure. Therefore, at least, public expenditure on agriculture and allied activities should reach 5 per cent of GSDP in the next Budget. In
addition to this, there is a need for further land reforms with strong political will. The spirit of land reforms has not yet materialized in all the ways.
Finally, the political will have to translate them into Government policy and on the ground level implementation.

After the formation of the State of Telangana with effect from 2"d June, 2014, Shri K. Chandrasekhara Rao Garu, through his visionary initiatives had
brought a paradigm shift vis-A -vis land reforms in the State of Telangana. During a very short period of ten months under the able guidance of the
Chief Minister, the farmers were for the first time freed from debilitating power crisis. As a matter of fact, during the last 30 years, the farmers used
to suffer due to heavy load-shedding stretching up to 7 to 8 hours. But all that is a thing of the past now. During this past ten months or so, the
farmers have been getting undisturbed power supply of about 9 hours everyday. This had helped them to gainfully utilize the irrigation water for
farming purposes and sow the seeds for the first time. Under these favourable circumstances, the farmers of Telangana were expecting a rich

harvest by 26t April, 2015. However, the recent unforeseen torrential rains have caused huge damages in various parts of Telangana including
Warangal, Karimnagar, Mehboob Nagar, etc to name a few. This has resulted in phenomenal loss to the crops running into crores of rupees as well
as loss of livestock.

Sir, our hon. Minister for Parliamentary Affairs, Shri Venkaiah Naidu Ji has also visited Nalgonda district and has seen with his own eyes the
loss which has occurred. The crops were ripe and were ready for harvest. This was a big loss which was recorded. The horticulture in Karimnagar in
hectares was 20,343, in Adilabad, it is 2,164 hectares, in Mahabubnagar, it is 1,216 hectares, in Medak, it is 3,000 hectares, in Ranga Reddy, it is
1,355 hectares, in Nizamabad, it is 789 hectares, in Warangal, it is 3,032 hectares and in Nalgonda, it is 2,110 hectares. The total damage which
occurred was about 34,013 hectares. There was a huge loss. Already mangoes were ripe and as you know, May is the season for mango. The people
of Telangana were ready to eat the fruits which they had earned.

In the same way, there is a report which has been given in regard to the agriculture crops. A lot of paddy, maize, sesame, bajra, jowar crops
were damaged which totalled up to 55,805 hectares.

Hence, I request through the Agriculture Minister that they should come to the rescue and immediately, a Committee should be formed and
they should be sent to Telangana. A proper study should be done and as I understand, the hon. Prime Minister has said that 33 per cent of the loss
will be considered as a total loss and that should be implemented immediately and the farmers should be rescued very much.
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SHRI SANKAR PRASAD DATTA (TRIPURA WEST): Hon. Deputy-Speaker, Sir, first of all, I like to thank you that you have given me this opportunity
to speak on the agrarian situation in the country.

All of us know that at present a situation like mid 60's has arisen in our country. Now a days the peasants, agriculture workers and artisans, who are
living in villages, are not getting enough work. That is why they are not getting enough food and drinking water for themselves. The situation in the
countryside has worsened.

Recently we have seen that unseasonal rains and storms have affected 106 lakh hectares of land. The figure of 106 lakh hectares has been given by
the government officials. More than 14 States like Madhya Pradesh, Jammu & Kashmir, West Bengal, Uttar Pradesh, Punjab, Haryana, Rajasthan,
Gujarat, Maharashtra, Karnataka, Andhra Pradesh and Telangana have been affected by these storms and rains.

We know that due to neo-liberal policies of the erstwhile Governments, more than 3 lakh farmers have died. We have never seen this before; we
have never heard this before that the people, who are giving food to us, who are the backbone of our country, who are mother and father of our
country are dying if kisans do not work, we cannot get our food. Farmers are dying regularly. They have died due to lack of remunerative price for
their produce in the last two decades.

We hoped, after the coming of the BJP Government in power, that the situation would change. But what we see in the villages are that the peasants
are still dying by hanging themselves or consuming poison. In the 10 months of Modi's Government it is reported that near about 75 thousands
peasants have given their life. In this situation, we hope that this Government would give the proper ear and hear the voice of peasants, who are
providing food to our country.

When your turn comes, you may also speak. I am talking about the peasants, about the kisans. It is the real problem of the country. Why are you
disturbing me?

HON. DEPUTY SPEAKER: Please address the Chair.

SHRI SANKAR PRASAD DATTA: Sir, I demand that in this critical situation, the Central Government should immediately sanction and provide full
compensation to all peasants in the country, agricultural workers and artisans, who have been affected in this recent calamity in these 14 States, for
loss of human lives and livelihood.

With these words, I conclude and thank you.
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SHRI RAHUL GANDHI (AMETHI): Deputy-Speaker, Si, thank you for allowing me to speak on this issue. The farmer is India's backbone.
...(Interruptions)

HON. DEPUTY SPEAKER: Please maintain order in the House.

...(Interruptions)
HON. DEPUTY SPEAKER: What is the problem?

...(Interruptions)

SHRI RAHUL GANDHI: Whatever we have constructed; whatever we ....(Interruptions) have built; whatever has been achieved in this country
whether it is IT or defence, etc. all these structures sit on top of our foundation. ...(Interruptions)

31U aa2rse a1, I f&dt 3 oft diefem; Everything has been built on a foundation that has been provided to us by the farmer. The farmer gave us the Green
Revolution, and the Green Revolution happened because the farmer was given abundant credit and because the farmer was provided with the idea
of MSP so that he could sell his crops.a€|( Interruptions) suft dteren g Today ... (Interruptions)

HON. DEPUTY SPEAKER: Please do not make any comment.
...(Interruptions)

HON. DEPUTY SPEAKER: Kindly allow me to run the House. If you do not like, you can go outside and sit there.
...(Interruptions)

HON. DEPUTY SPEAKER: If a Member is speaking, he must be allowed to speak.
...(Interruptions)

SHRI JYOTIRADITYA M. SCINDIA (GUNA): Deputy-Speaker, Sir, you have to control them. ...( Interruptions) This is unacceptable. ...(Inferruptions)
The Parliamentary Affairs Minister is sitting here. ...(Interruptions) He should control them. ...(Interruptions)

SHRI RAHUL GANDHI: Anyway, Sir, I am sorry to say that on the matter of MSP and on the matter of agricultural credit, our Government, the Acche
Din Government -- that is their name, not my name, so I take their permission to use it -- The acche din Government has failed the country.



I would like to point out a little bit about the MSP and agricultural credit. In our time, UPA Government's time, agricultural credit grew by 700 per
cent. It went up to Rs. 8 lakh crore and 6.5 crore farmers benefited from this. Our average increase in credit was an average 20 per cent every year.
I am sad to say that the current Government has only given an increase of 5 per cent.

Comparing MSP, the current Government has allowed it to stagnate. This is the heart of agriculture. Our record is available with everyone. I
would like to take your permission to repeat our record. In wheat, we raised the MSP from Rs. 640 to Rs. 1400 per quintal. In rice, we raised the
MSP from Rs. 560 to Rs. 1310 per quintal. In sugarcane, we raised the MSP from Rs. 73 to Rs. 220 per quintal. And what has the current regime
done over the last year? I would like to say wheat has been raised by Rs. 50; the MSP of sugarcane has been raised by Rs. 10; and cotton has been
raised by Rs. 50. As if that was not enough, our farmers are struggling.

What is the result of this? You talk about defending the country and you talk about strengthening the country. What is the result of this? Result of
this is that during our time, agriculture grew at 4.1 per cent. In the previous NDA Government, the 'India Shining' Government, your record of
agricultural growth rate was 2.6 per cent every year. Your Prime Minister, during the campaign, spoke to the farmers and said that he would look

after them. MSP is where it was; agricultural credit has not improved, and agricultural growth rate is one per cent. How can you talk about
strengthening this country, if the foundation of the country is that farmer? How are you going to do that?

Someone from an NGO came to me two days ago, before our rally and he said that he had gone to meet Mr. Gadkari. First, I would like to praise Mr.
Gadkari, who is not here. I would like to praise him because he is the one Minister here who speaks his heart and tells the truth. This is I would like
to praise him 3ii2 3edior aen asar? 3odiol wver s Rs3irer @1 of seRIe! U3 32 of & e U2 93 avon arfdy, ...(wraenor) srcefl aret & s 5l 301 et 3 en, ag Iodior
g f&ar | ... (cmaerer) e B an sror 6 an | ... (caawmer) anft wear & As if that was not enough, agricultural growth rate is stagnating; farmer does not get
credit; MSP is where it was, and the weather lets the farmer down.

aler a3, aifor ugh afiz Ro2rmel @i orazier g .. (caaeror) e use & 3 Yenotsief} oft @Y vas Jsma Son arsar &) ...(@aeer) v Sler-A1 S Joll Al §)
UsA! waucet of wal, Begedrer & Aad @ veflwear vaucet of wal Ry 180 e duder 3 sravaret udar 3 ...(caerer) 14 s 3 orvaer gan &) 40 sor oA Bl
@l gfeAol G 2y ...(craeror) 320 arg 3nmuds vauct 180 e daees 3 opaseret & art wa & 3fiz Jo1 B yurowdf} wad & @ ardl, SN vavucd ws 2@ &, ag s 8,
gemericlt oft wad & ws ofavemer 106 e daeer 3 g3n & ...(cawmer) 3ud ag wiioear Bifsed oadt & @ o, sifen gaowid} Sft s s @ 2, 80 e dae
s &) ... (@wrerer) o A4 usel 3y &t acnse vt Ad we 33 &, gerenidf) ad we 33 & w amuehl veffseas @ifersdt widt wa 3@ 3, ofloll w1 wa 1 d)...(wmaeor)
adt @Sl ot adtast &) ael e A, aai w @), asi pe dd), 52 ddl [ diell vas & arr ass 32 3| ...(crawer) Raer @ srasarel g3 (@aurr)
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off arger anielt: A anmues) was Jyswa Jar §) A worwrpiel A a1 & 5 w1 106 e Javar ws a1 3, @ 180 wes a1 3, @é 80 wa a1 &) A yurewic Sit @) Jema 3 a1 & B
a2l ordl gurewicfl Sft srasy ameft anxdi 3 33 )@=l ol & w3, SEl del B e & o 8, siei e #ldwa & @ E, avli ordl A asi swess 3o @l A @t oI
«.(raenar) Sig wfdsal 3 ust gan &, @R o1 adl W &) Roerer widerser Aot o var &, 33 s witarser ol & 2@ &, 33 s endt ames wen 2@ &), (wamer) Sfae
sapfloner st of war 3)...(memer)

SHRI MALLIKARJUN KHARGE (GULBARGA): I request you to control them. I request the Parliamentary Affairs Minister to control their Members. &€
(Interruptions)

HON. DEPUTY SPEAKER: I will manage it.

oft rger aielt: wEicR, v i o) Regrer sue & o amudbt it wremr & @t Roawl $t gfdadl o el w2 @ § Roaell & #fdwel ot sooiz sz sl &t amars ol
Horelt &) anudhl A Ieleuffrl & 3vonr &, w4 art A9 ot &, snu oft srord &, (@) @ eell B 2w ... () 33 ar g, (cmauer)

SHRI JYOTIRADITYA M. SCINDIA: You have got to control him. ...(Interruptions)
oft 21ger anilt: smueht 2w a3 cell O WwwR §, Ac-ac Bt R F, @ aH ANSA J)...(Rrr)
SHRI K.C. VENUGOPAL (ALAPPUZHA): Why are you upset? ...(Interruptions)
HON. DEPUTY SPEAKER: Take your seat.
...(Interruptions)
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2...(cuaenor) do1 B N &, aore anuds ordl 32...(cuanror) b2 adll qu war 2 & w3, (cwawer) S F, @ smud gerer At ol , Jo1 B gurer Wit F @ AfiRwa
Wergdrerel o AarsY &, gona S 3) W2 RBarer i v A 30 2@ &, as A o1 A ywen ara g, U ywen arear g 91 Bt 60 yfdrer soren waflweaz uz fonly 3
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wa #rotofler g 60 yferert aidf, 67 yferer steren ftt uz Prfkz 3
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&) My feamman 3t wraretr 30 2@ & 5 apR as Afeifewe Bl 2arsid & of sor 60 yfererct el uz awli span w2 3@ &? wara &, Jodifew cafts & o axdf 60 yftrert clsll @t
ol @2 33 &7 3 g1 ai 3 ANa 2a1 § R st aen @ 37 Fanfloners oft of war & @5, sl 3 ae & oY & aE)eh 3 dler a &

Future will belong to nations with brains, not guns. 3t &t arer 8icft 3, frensea 6 ara axft 3, wisez Coa & ara axft 3, 60 usde sworen @ 3MU 91 3
&) 3 3t ama 3 gt Ry v aeil @ var 87 € v & srara Bren R Rogerer B fvamor &l swflet Bt s Glarer 2, as Aok A a6 2 2 M2 3 Bhdde a3 swflar
@) A §)...(Saurer) 3 g @2 3 &, vw aw dl ang e aiy #eig O waHsll? @2 38 & 3l 5[ 4 waHs S8, ol 83 uz st oidl & weeh a3 3 U2 3ol
diif3oiar B gseardt wAdy safifenz ana 60 yferorr elell @ gaoi @53 32 &)...(eaawnar)

HON. DEPUTY SPEAKER: Shrimati Bijoya Chakravarty, you are a very senior Member of Parliament. How can you speak without my permission?
Please take your seat.

oft arger aiiell: gemerielt Sit oY 7 vas e Yswa Ao arsen § ag o1 B yurewic &) a¥ eell & wvwn B, wer Ao i 60 yferort Rwrer #eig &) Ioi) ISk BRIST SaT,
T AE AUefl 2SS dael &) el AR s &, 3P 3y &1 @Rl I are N33 ol & gasalel 2181, 3 @@ arerdt @53 32 &) & anues) o Ja1 § @5 amu ager a2 areredl
@7 33 &, i el s arsigd @) dle ugan 33 & 3ite et a1t 3R 3 A anuest dle uganial, aeiifs e serer ofts s Sor 9 e il ssiez A wAr @) ama st Aa
32 &) o srer 33 F @5 o adt-aed) ot werd 3, off ad-a Rsoenier 3, 3 36105 oir ordl el arsan &, anu e & s a1 sen 3 531 Jor B affs &) s s &, s Jo
&t oiitp Ramror & aelt 3 8, sorgz & @l 9 & With this, T would like to conclude my intervention. Thank you very much.

orad} fresrat sicf), aarst afe orsdt srftdl Juvmrer sicf) crem sfudter et aicf) (off v, Fdeen aerg) o sureAst HAKCY, a it dled &, @& & Yol 3T &N SNt Aerad &, & alor
oft 3151, @1t sreeaqui Ao vas Rt 3 sty vas asw 3 oo 8 At aten & it as as werdt et

I also come from an agricultural and rural background. I really feel sorry for the farmers. ...(Inferruptions) I am intervening as a Minister.
...(Interruptions) Shri Suresh, please have some patience. As a farmer, I also want to open up my heart. ...( Inferruptions) =z e smuat sft e
2...(caaeier)

SHRI JYOTIRADITYA M. SCINDIA: Please open up your coffers also.

oft war. dbeen oirrg, ¢ wiwd siaer et B e & gemoeich o o 1,20,000 FoR! w1 Sl wisderIen R o w61 a1, 33! agrp: IR oaiE SR @2 R §, Sf 9/
UG FADT 23T ARSI BT, (FERNI0T) 32 126 B gidoft dichifewe WSt *m aad T wrier odl got aen 3) #1%t 3 Rordt 2 @5 s el B a3 Aoga
afoldic, ¥ec Aeldic, oftfer smeler, dichifewmer udior o Uy Rrecar & suz swaftean 3 eewel ot aifde) ga1 Mecl wart el 3 A2 ol acll 33 &) &l 31 gw oil-g Adlol
8l gu &) Q91 b AWE! St AR &, Iorasl AeTerel wror B fore mft cllell w frer w2 wiférer woft arfaw,

Sir, today, a politician wants his son to be in politics; an industrialist wants his son to be in industry; a businessman wants his son to be a
businessman; a doctor wants his son to be in medicine; and an actor wants his son to be an actor, even if his face is not good still they are thrusting
on us! But today no farmer wants his son to be in agriculture. The reason is that agriculture, because of a variety of reasons, has become
unremunerative. That is why there is a large scale migration. ...(Interruyptions)

This is my observation. amu sifafermr oidf 2, dla 2 Can 1 speak for you? I cannot. ...(Inferruptions) & uwren yagr wads, 3 dol A Yol w2 ol dler
2l G

The share of agriculture in the GDP which was 26 per cent has come down to 13 per cent in 2012-13. It had come down from 26 per cent to 13 per
cent by 2012-13. As I told you, there is every need to increase the output; there is every need to spend more on research and development; there is

every need to spend more on our facilities for the rural extension officers going around the fields and educating the farmers in a better manner.
These are all long-term measures and these are measures to be taken up in the country as a whole.

We are discussing two issues. The first is the recent instance of hailstorm and untimely rains. it aitemafte g€, ag vas Riuer 3; anft St gan, a8 anc-oil 22g 3
gam 33 fparell itz aidl 3 Jger arel clell @ aga SWATSl Z3 $AB @2 I 0w AW Aden afde, grdt W g9 el @ eior cat F Aeft B iy A AMaen anfay



The people have decided who represents the kisan. I will come to that point a little later My point is this. The Government and the hon. Prime
Minister are sensitive to the issue of farmers. That is why we are happy that the moment it happened the hon. Prime Minister called the Agriculture
Minister and other senior Ministers and asked them to go around the States. ...(Intferruptions)

I am in public life for the last 40 years. &€} (Interruptions) He called the Home Minister, the Rural Development Minister, the Agriculture Minister,
and the Parliamentary Affairs Minister. ...(Interruyptions) amu feian s @3, & 2@ citer =13 diep2 drel at oft 7 Jmenar & wwan €, amu forfdia 22, smu Rien s @y
1 u1E e & b sqeiivl faerr #idl, a1t gl fiforees, craz fiforres o ot fpmer # e sidl sfiz 31 oor &, <Iféper MU! el oidcd 1 R 3 ST &, v
cfep & fderr 3 eilell ol @ and ordt e &) ... (waeer)

We are a Cabinet. Yours is one whereas ours is everyone! That is our policy. Please try to understand that. ...(Interruptions)
Shri Jyotiraditya Scindia and Shri Suresh, do not get it back again and again. smu ciisif @1 oft =t diectar 2t ... ()

The moment this hailstorm happened, all these Ministers had been asked to go to different States. The Ministers have gone to different States. Even
I, as Parliamentary Affairs Minister, have visited the State of Telangana along with the local Member of Parliament Shri Narsaiah Goud. We have
interacted with the farmers.

oft seiferarfecar anmeraera Biférn: sare yenor #id} wat s1?

oft var. deen orers ¢ AU Yot def} s12 WY, s2fere a2 uz Y F) ...(wwawrer) iz Sor > yuror scft Sor A T, Jo1 B yerrr dicft So1 3 wwer w2 23 ) s aen gan RArell @
gt A A st 3 sia ity i orasaer dler en o A Iorwt yare udloe ofasrel Ak e, oft 308 @ Reflw A &) st wwn B wen A S B are, . (eraznor)
eflst, aan 215 dandt anuo) aft uass o 32 (craemer)

AN HON. MEMBER: Members from your side are making noises.

SHRI M. VENKAIAH NAIDU: Both sides are responsible. It is a contagious disease and has come from that side to this side. I am also finding it
difficult. Sir, the problem is this is a contagious disease and we should take care to see that this disease is stopped once for all.

Sir, my point is, when we went and met the farmers in different parts of the country, particularly the affected areas, the situation there was really
horrible. Heavy rains and hailstorm came and the farmers whose crops had come up to the cutting level, just about to be harvested, their total
paddy, wheat, mango, papaya, cotton, chilly and other cash crops were badly affected. The farmers were naturally worried. When we went there,
we informed the farmers also that earlier only if 50 per cent of the crop is damaged it used to be considered for compensation. I am happy, Sir, this
Government has reduced it to 33 per cent. It is a very positive step taken by the Government.

Secondly, earlier Rs.1,20,000 compensation used to be given to the family of the deceased. Keeping in view the helplessness of the ordinary people,
this Government has enhanced the amount of compensation from Rs.1,20,000 to Rs.4,00,000. Sir, whether it is the loss of cattle, milch animal,
cattle shed, crop, boat of the fishermen or rural artisan implement, for all these things the compensation has been adequately raised to 50 per cent,
60 per cent, 70 per cent and 80 per cent.

I really applaud the initiative taken by my colleague Shri Radha Mohan Singh and his team of Ministers and officers in the Agriculture Ministry.
As soon as this had happened, he wrote to all the States. I had been a Legislator in an Assembly. Normally, when something like this happen the
State Government first makes a visit and sends a report to the Central Government. The Central Government then sends a Central team of officers
who then go around and give a report. At the end of it there is a high level Committee presided over by the Home Ministry, Agriculture Ministry and
Finance Ministry representatives who then consider the report. This Government in a proactive measure, as it is concerned about the plight of the
rural people, first deputed senior Ministers to the spot. Secondly, requested the State Government to spend money from State Disaster Relief Fund
(SDRF). Once it is exhausted they can also send the report to the Central Government. Once the Central Government receives the report, it will
depute the team to visit the affected areas. After this the high level Committee meets which announce adequate relief and rehabilitation measures
for the affected people. That is the new practice this Government has introduced after coming to power.

Sir, as a new initiative taken by the Government, Rs.59,100 per person is being given to the person with disability between 40 to 60 per cent;
Rs.2,00,000 per person if the disability is more than 60 per cent; Rs.12,700 per person requiring hospitalization for more than a week. vw sut 31 semer
gifduect 3 33 dt Forew fere 12,700 wuen dor @1 Aeenre o ke fsen &, The Government has decided to give Rs.4,300 per person requiring hospitalization for
less than a week; Rs.1800 per family for loss of clothing. @ust sen &t sft serast 1,800 Fuezn 261 @i e o Bl fsen &, Then, Sir, for the loss of utensils,
Sit syftor gemds 3 srdta eller &1 8, Jo1db Aec oft aga sseaynt ) It is very difficult for them to get back those utensils if they are lost in a natural calamity
like flood and other things. The Government has taken care also ...(Interruptions)

33w, am ameft se1s Uz o)., (Rwawmer) eflu 3w i ot vsee 81 &, 3o o 60 Fuu 30t @1, RBRIS AebTol T aMATol §3T, APIol BT Yorfalarr @or B fam S
ugcl G2 & A, 3aw off aer &) ¥o1 Ws o 3 veffavcaz aifw wi ofTer 3N A JorpT Sit usel wruederar 6,800 @ em, e 13,200 awr ugarn 3 ... (®rmwmer)

Please have some patience. Why are you afraid of facing the facts? Please have some patience. The Government has announced Rs.30,000 for loss
of buffalo, cow, camel, sheep, goat, etc. a2 vas fw=r 3t oty gemrowid oft o, o> wfit aidt sft o earer fen 2 iy Jraer) 2ad ugare @1 A1 o forfer fsen 3,

a1 weon @G &, 1 will come back to the other issues, e dsacr arwiferr agq ¥ e, 2 Pcfle ¥ o, Borw o2er g, o1l GG @1 B fére Pog,
IR W Wil & As Witd &, B 3 ordl @ @1 §) 7R e e, Jeell A Wog I ur Kool el &, Redon den &, RRwRi 9 Sit &6 e &, o adior & uger it
R 3 it frem 8, 33 oft eemor 3t 2200 anrfde; Sir, my friend from the Congress Party has mentioned the Swaminathan Commission. Yes, he said that
grains are more important and that future belongs to grains and not to the guns. Our Government also believes in that but this Swaminathan
Commission was appointed in November 2004 and it gave its report in 2006. From 2006 to 2014, there was a different Government...( Inferruptions).
I am only trying to place the facts...(Interruptions)



oft eBlarctog, gpame (sieicr) 1 oit sttt A fvw 8, adt srercdt aem amu oft B2
oft wa. Adbean oierg @ &N ordl ©IW, 3N Rioar wa i A it ordl w1 e anur ot uf¥ar v & orn 8, amu sft yerefl srerclt Slarer aidl ey, A=) Rrare 3 ... (T

A oty Bry 8 sl user gty el &) FA A9 SUIADI 3 T gall, 7 HAae! A6 ordl eton arsan &) 3131 @aon & &6 Fafionemt dafterel 1 A SMERGl BB IA U2 3FAA
@ol aga a3t 3, @ ot Tl wear & wer ae@r 2006 3 2014 aw 33w ur awe odf @ ud, sAfem s R ot it o e Jar aifde; spit dac o wdler gu
&) so1 Dapaiderar & ary 31 sreerd A frar wen aif2e... (o)

3 il o @@l @3 33 &7 915318 3 5o fawell b @iy ¥ 3MREG BIoll aIfav) a6 TP AMRRH Dol ileg, off, 3ob iy 3 3 Rean @@l o &, & SXio) ...(=aeme)
&1 02 ofdl g 38 & b Iell 31 I ciell @l & 2l o, Joich fo1e afenddl EsPrRR usstren, b 3 oidf ®g 381 &) 531 IR I & A ol PFIern? D oI 8| &4 < siEen &)
We are a team. The Central Government and the State Governments should work together.

Coming back to the main point, we all have to put our heads together. All the political parties, Niti Aayog, media and also Parliament, we have to put
our heads together to find out some ever lasting and long term solutions....(Interruptions) An initiative has been taken by this Government also.
There are a lot of pro-farmer steps and pro-rural steps.

With regard to rural credit, it was Rs.8 lakh crore and now it has been enhanced to Rs.8.5 lakh.
SHRI JYOTIRADITYA M. SCINDIA: It is only five per cent.
SHRI M. VENKAIAH NAIDU: If Rs.8 lakh to Rs.8.5 lakh is only five per cent increase, then I leave it to your calculation...(Interruptions).

Sir, we have started Atal Pension Yojana. Our Government is the first Government to think about the rural people and rural road connectivity. zeis
orerr off sreer Risrdt arselt St o sifa sifa aas s As o1 Brator oo B e garer R smu el & varer aer 3 ordl fven; saar sifa sifa aas sweR s a1 Braror Rsan
because transport is vital for the development of rural people. That had been done effectively. Unfortunately, in the last 10 years that has been given
a go by. This Government is again focusing more on Pradhan Mantri Grameen Sadak Yojana. When it was started, I was the Minister of Rural
Development. Once again, I want that the Centre and States should focus on Pradhan Mantri Grameen Sadak Yojana. We have to repair and
strengthen the roads under the Pradhan Mantri Grameen Sadak Yojana. This is one objective which has to be there before the entire country.
Together we should strengthen the rural road network system.

Another initiative has been taken by our Government.
oft sefrafdear smerera RBiffrm: ama @1 acrse 5 fAsemer ¥ e ana aen asz 33 37 ... (o)

oft war. ddbvean oirerg @ MUY AE Hifers e e ordl gan sl off, 5 Roerer aifa 3 30 8, o 3 aidl & &) sifa B P Isw ordl & M diElan, d<ian, Si<ian,
wslall, aselaes, swes, vael, daes g aidl smusn sifa 3 Asw gga s &) Jsw & [@en aifa i [t ordl 8o, a1 anua! Hleen aifée, Jason afgde; safn asao asa
SIsdt &

17.00h

soft & smer syl semest ... (wraener) sreyter Sft, snuol sft srgaoter Sft 3 Yaun e, saor oft oun off, darrt o1 waven & @l 3 SEgrer Sft of den war, MUt ot
aret & 9 weon ws 3y apeflor seest 3 spefior sdemr, the other day when I was there in a kisan Panchayat, the farmers told me that the Indian
Railways provide wagons for carriage of coal, they provide wagons for other things and that they should provide ...(Interruptions)

SHRI MALLIKARJUN KHARGE: We want a reply on agriculture and would like to know whether the Government will provide compensation or not; if
they give compensation, how much compensation will they give? How they are going to solve this problem? We would like to know whether the
Government is going to create a special fund for the farmers or not.

HON. DEPUTY-SPEAKER: The hon. Minister for Agriculture will reply to the debate. He is just intervening in the debate.

SHRI MALLIKARIUN KHARGE: He has every right to intervene, but he cannot give reply to everything, from rail to road and road to rail. We want a
reply on the problems of agriculture. How is the Government going to solve the problem of agricultural workers?

oft var. Adeen atrers: foené oft Aom, arend oft Bft, args vt ot & 281 &, gor Rwed B @ F www we S 2@ & Why are you disturbed?
oft ceiferarfeer aneraera Riffrm: 21 2t 2t 2, vz Pend ol 8 2arn 3,...(wwener)

oft var. ddeen otrers: SRR, anu et anss wrend @R @1 wee as & R oft s oft @ Sit s Jon 2, A o2 saa 39y As a representative of the rural people I
also feel that I must pour out my heart. The rural godowns, the cold storage and rural connectivity are important for the rural people. One of the
methods for addressing the agrarian crisis is to solve the problems of the rural people and to stop the migration from the rural areas and also to take
water to the rural areas. These are the areas on which we should all work together and see to it that allocations are made to these sectors both by
the States and the Centre. We should also give more focus and more thrust on the issues relevant to rural areas. That is the point that I would like
to make.

Coming back to the issue that our Government represents big issues, I would like to point out to Shri Rahul Gandhi that we are in power only for a
period of nine to ten months and your party had been in power for more than 50 years ...(Interruptions) Have a sporting spirit. Your leader is patient
enough to hear. You also have the patience to listen.

oft vor. Fdseen orrRrg: XSS oft, amu gy fwer 3 13 A &, amu dler &, g cler dod 2, F91 AMURT R ot a2 Y A AR Greetd 37 ... (RwIor)
off selferarfeeer smerazra Riffrn: S amg 22 3 ofcasa & ol g9 AUBT I W2 AR &) ... (e

SHRI M. VENKAIAH NAIDU: We will never divert from the main route. Simply because of headlines in newspapers we will not change our line. The



headline in the media cannot be the deadline for us. We have our own line and we are very clear about it. My point is that for more than 50 years the
other side was ruling this country. On this side, we have come to power only for a period of 9 to 10 months. Are we patronizing only industrialists? Is
giving Rs. 1 lakh compensation going to help farmers or the industrialists? Is making rural roads going to help the rural people or the industrialists?
Then there is a scheme of giving one rupee per month premium and also giving Rs. 2 lakh for the rural helpless people, is it going to help the rural
people, or the industrialists? A scheme of paying 90 paise per day and Rs. 330 per year and then at the end of it giving a lumpsum amount of Rs. 2
lakh as life insurance, is it going to help the business people or the rural people? The Mudra bank meant for the ordinary people and the artisans, the
fruit vendors, is it going to help the industrialists? An extra allocation of Rs. 5 crore has been made to MNREGA. Is it going to help the industrialists?

Sir, we all know about 'Housing for All' by 2022. Is it going to help only the industrialists and not the rural and poor people? Then, as regards
Swachch Bharat, is it going to help only industrialists? All these things have to be thought about. Our Government is committed to farmers. Our
Government is committed to poor people. Our Government is committed to rural people and Antyodhya. Upliftment of the poorest of the poor is our
motto. But you people, all these years, had only words for the poor and deeds for the rich. That is why, people have brought you there and brought
us here. We remember the mandate of the people. I can tell you ...(Interruptions) Have patience for five years and then try your luck.

In this Parliament, let us recollect the facts. The highest number of MPs from the farming community are on the side of NDA. The highest number of
MPs belonging to Scheduled Castes are on the side of NDA. The highest number of MPs belonging to the Scheduled Tribes are on this side. The
highest number of women MPs are on this side. That being the case, how can you tell us that we do not represent the poor people, we do not
represent the farming community? We represent the farmers. This Government represents the poor people and rural people. Our thinking is for the
rural people; our thinking is for the farmers. On day one, the Prime Minister even before taking his oath, made it very clear that farmers, women and
rural people are our priority.

Now you are talking about the Land Bill. Sir, I am happya€|...(Interruptions) You do not get confused. If I am trying to confuse you, you do not
get confused. The Land Bill has been brought after much deliberations.

SHRI JYOTIRADITYA M. SCINDIA: No deliberations.

SHRI M. VENKAIAH NAIDU: This has been brought after a meeting of the Minister, after receiving letter from the Congress leader in the other
House, after receiving a letter from the Chief Minister and receiving a representation from 28 States on different issues saying that there is a need to
have a relook at this issue. Sir, 13 Central Acts were exempted by my friend, Shri Jairam Ramesh from the purview of the Land Act. If you do not
make a legislation, the farmers in those areas will be affected and deprived of the four time compensation. I do not want to elaborate on this. Still
we have time and when the time comes and the issue comes up, we will discuss it. Earlier, the same House discussed it and three-fourths of the
House have approved the legislation. How can you say that it is one-sided? The number is high on my side in democracy. On your side, the number is
less. Try to understand the numbers.

SHRI MALLIKARIJUN KHARGE: That is why, the Ordinance has come. &€, (Interruptions)

SHRI M. VENKAIAH NAIDU: You have issued 462 Ordinances. 3l g3 xmws: Reelt gt @ aell...(@memer) am sao sifEdds sl om@s & gaaer & 33
3)...(zmaurer) We have issued hardly ten Ordinances. You have issued 462 Ordinances. Let us not try to score political points. Facts are there before
the people. People are wise enough. They are intelligent enough and they will understand and decide. Sir, curse can be given by people who have the
capacity and morality. Curse cannot be given by people who have been rejected by the people. That has to be understood by one and all.

My point is, it may be your wish. If you give some meaningful suggestions...(Interruptions)
SHRI DEEPENDER SINGH HOODA (ROHTAK): Time decides. ...(Interruptions)

SHRI M. VENKAIAH NAIDU: Time decides. Time has sixty minutes in an hour, 24 hours in a day, 30 days a month and 365 days in a year. So, that is
time and one has to understand this.

Sir, let my friends have some patience. You have ruled for 50 years from Centre to State. eefl 31 depz arcft aas, wiféfemdic 3 s dawrreT aw, gz sdl A
Aasy RIfordferdt dw wr aférsr s @l 3 Swordr of &, (Ree) e Rl fase, g dor B AL 3 off Al A s9rel @Rn fn ol @ w2 3@ F, as ot 3u
mrer 3 erarsft SR ) A swen forfer &3 @war 3 war Iorb HuT A Maw; ama frfia A2e; Mt St B Sigea I sardt wwR DGR Wit B @y I swer erer et 3,
Rl 3 ary 3t sarcr &ier Sdt 3, sqefior sars & ark 3 swar eenor Sedt ) safen sardt sz saoft 3 sz anudbt Jw saeft 3

Eoedlg )

+*SHRI NISHIKANT DUBEY (GODDA): I support the Government of India initiative for farmers. Unseasonal rains and hailstorm damaged rabi
crops in nearly 5000 hectares of land impacting 25000 farmers at Godda (Jharkhand) in this month, even as farmers death.

The situation in Jharkhand and particularly at Santhal Pargana too was far from bitter. We are grateful to our Prime Minister Shri Narendra Modi Ji for
his active policy change decision for farmer's life, health, security and food. Qur Prime Minister always thinks for poor, farmers, labours, women,
youth and un-employed. I urge agriculture minister some of the basic points for his consideration.

Agrarian relations in India had undergone a sea-change during the period of last two decades of economic reforms. One of the serious outcomes of
these changes is the incidence of suicides of farmers in different states of the country. Changes in agrarian relations occurred due to the changing
policies and change in agricultural market. Changing macroeconomic policies and other changes led to the gross neglect of agriculture consisting of
60 per cent of the population and one fifth of the electorate. This took agriculture and rural economy towards distress. The number of suicide cases
in rural parts has been mounting in last fifteen years. More than two lakh of farmers ended their life through suicide. Since the mid 1990s, large
section of farm households have been facing a distress as a consequence of decline in agricultural income and loan repaying capacity and increased
debt burden. Rain-fed areas are particularly prone to year to year fluctuations in production and degradation in environmental resources. In the



present liberalized trade market, farmers are exposed to price volatility because of fluctuations in domestic production and international prices of
agricultural commodities. The most serious aspect of this crisis is deceleration in agricultural growth with distress state of farmers in general and
that of small and marginal in particular. The issue of farmers indebtedness become a matter of intense debate whenever agricultural sector faces
distress. But, indebtedness is not the root cause of the current crisis. The factors that are responsible for indebtedness are vital in this phenomenon.
The underlying causes are stagnation in agriculture, increasing production and marketing risks, institutional vacuum and lack of alternative
opportunities. The agrarian crisis in India has both long term structural and institutional as well as short term manifestations. The long term
structural features indicate sharp decline in the share of agriculture in the Gross Domestic Product (GDP) accompanied by very low rate of labour
force diversification away from agriculture. This has resulted in declining relative productivity of agriculture and non-agriculture sector. The growth
rate of agriculture has decelerated noticeably during the post reforms period. The crisis has been exacerbated further by rapid environmental
degradation and plate acing the existing agriculture technology. The liberalization of economy has failed to give a big push to agriculture sector and
to increase income and employment in agriculture. The gradual withdrawal of state from active participation in development activities has resulted in
sharp decline in public investment in agricultural infrastructure in general and agriculture science and technology in particular. This has resulted in
deterioration of rural infrastructure and thereby stagnation in agriculture development. Although, almost all the regions of the country have
experienced a deceleration in their agricultural growth, the adverse impact is especially serious in rain fed regions and among small and marginal
farmers.

The glory of the green revolution has been darkening since the mid 1980s. The income from agriculture had declined with increased cost of
cultivation. However, the institutional credit supply dried up and farmers resorted at private moneylenders for their credit needs. The moneylenders
took disadvantage of the footloose situation of farmers and charged heavy rates of interest on loan amount doubling the principle amount within a
year or two. The situation further aggravated during the post reforms period. Farmers have to face the international market competition without any
state support.

The present agrarian crisis is closely associated with the misapplication of the macroeconomic policies towards agriculture during the post
independence period in general and that of the post reforms in particular The blindly following of the developmental policies of the developed
countries has an adverse impact on the agriculture sector of the country. The innovation in the agriculture during the 1960s expected in inclusive
growth of the sector but has been limited to few crops (Paddy and Wheat) and in few states i.e. Punjab and Haryana. The increase in the agriculture
credit remains only on paper and in real terms it has been stagnant over the decades. The co-operatives are far away from their target group i.e.
small, marginal and weaker sections of the agrarian community. However, the institutional structure of agriculture produce marketing failed to
address the farming community and became a play ground for the new comers in the politics. The functioning of APMCs is like a private entity of the
traders, whereas farmers are the mute receiver. This is the situation of the domestic institutional marketing mechanism of agriculture produce.
Whereas, at international level, government withdrew the institutional support through reduction in import duties during the 1998 to 2001 from
earlier 35 to 5 per cent. At the same time, developed countries continuously support their farmers through direct subsidies under different schemes.
Over the years, Indian government reduced the volume of indirect subsidies to the agriculture sector. Which resulted in to increase in the cost of
cultivation and the mere stagnant and declined support prices caused for the increase in the gap between income and expenditure.

In all, the subject matter of agrarian crisis and thereby farmers suicides in the country has the positive correlation with the agriculture policies
since the independence. The agriculture development in India essentially involves five important phases. The first phase involves the period prior to
independence of the country. This period was marked by the retrogression of the sector and ended by leaving the country with perhaps the world's
most refractory land problem. The second phase of development of agriculture sector covers the period of independence influenced both by the
indigenous thinking about development i.e. Gandhian perspective and also the western process of growth borrowed from the industrialized countries.
This phase ended with the drought of mid-sixties when food security and acute poverty became prominent issues. The third phase consisted the
Green Revolution after the mid- sixties. Afterwards India not only met the domestic requirement of food but also became a net exporter of food
grains particularly the Wheat and Rice. This was the success of the technological changes of the 1960s. This should be equally credited to the
participation of farmers in readily accepting technological innovations along with the availability of new inputs. The role of farmers in the process of
the spread of technological changes is of prime importance but acknowledged or highlighted rarely. The half-clad, ill-fed and undernourished farmer
with strong resource constrains was fully charge to provide food security to the country and to prove wrong the predictions of a widespread famine
by the western economists. Therefore, the achievements of the technological change were possible only due to the farmers' positive role and whole-
hearted participation in the process. This was followed by two distinct phases of growth, i.e. the immediate fall-outs of technological change and the
phase of new economic policy.

During the pre-independence period, even though food was the major contribution expected from the agriculture secto;, the foodgrain sector
recorded extremely dismal rate of growth. It is further painful to observe that the foodgrain output grew only at 0.11 per cent per annum which was
far below the growth of population during that period. The growth rates in non-foodgrains were higher than foodgrains which indicated strong forces
of commercialization operation in the sector. It means, the farmers growing food crops were facing major constrains compared with those growing
non-food crops. The growth of agriculture sector came mainly through the expansion of area under the crops and not through improvements in
productivity. The productivity growth of 0.01 per cent per annum in all crops indicated stagnation or near absence of any technological changes over
a half century. Production of non-food crops grew at much faster rate than food crops and same trend was visible in area as well as productivity. It
points to the historical process of commercialization of agriculture during British Rule, which favoured selected crops and areas of importance. The
farmer and his welfare was obviously not the focus of the developmental process then.

At the time of independence, the agricultural economy of the country was clearly a stagnant economy with wide regional diversities, lower
resource availability, inadequate institutional support and acute poverty. The policy makers then began with an optimistic note and recognized the
prablems at the outset. The farmers became the focus of reforms and increasing their efficiency became major objective. Community Development
(CD) progamme initiated in 1952 for the development of villages by coordinating the activities related to agriculture, animal husbandry, infrastructure
and extension at the level helped to create rural infrastructure across blocks (Dandekar-1994)

The National Extension Service Programme of 1952 was also initiated as part of the CD programme. These two initiatives were intended to



provide necessary technical inputs to the farmers and organize them for the village development. Early sixties witnessed two important interventions
in agricultural development. One, in the form of Intensive Agriculture District Programme (IADP) of 1960-61, for 13 selected districts in the country,
to provide a package of inputs and the other, as Intensive Agriculture Area Programme (IAAP) of 1964-65, for selected districts, to provide
technological inputs for production improvement.

Farmers and food crops became the focus of the strategy during the phase of Green Revolution. The technological changes focused on Cereals
as a broad group and Paddy as well as Wheat as the vanguards of the revolution. The process involved providing essential resources for the transfer
of the technology from lab to land along with extension support. In addition to this, other support institutions also helped the technology to take
roots in the farm i.e. price policy, agricultural education, extension services and provision of credit. All these presumed the farmer as a active
participant, without really making the group as a part of decision making process at least overtly.

It comes out clearly from data that the non-food crops dominated the growth in the crop economy during 1949-65 and the growth in the production
of food crops came mainly through the expansion of area. Growth in productivity of food crops was quite low indicating little gains due to
technological innovations during that period. The situation changed after the introduction of new technology. Growth of food-grains was quite
impressive. It was food-grains, which contributed mainly to the crop economy, and the growth came out of improvement in yield per hectare. The
growth rates in production of food-grains stayed ahead of the growth rates in population in following decades thereby ensuring certain minimum per
capita availability of food-grains. The expansion in area under foodgrains more or less ceased by 1980s and growth in production was clearly visible
during eighties and nineties. Yield improvement is seen during the seventies and the second spurt in the growth is visible around the late eighties.
Production and productivity seem to be stagnated in the post 1997 period. The gains of technological changes were incurred in a few states and for a
few crops. A large portion of the farming community was out of the technological changes during the mid 1960s. As a result, the gains from the
innovation were not as per the level of expectation. And more vigorously small and marginal farmers were at the marginal in this new commercial
agriculture practice. The transformation of the agriculture sector also had its negative externalities. The objections were directed more towards the
region, crop and groups of farmers participating in the technological change. The technological change resulted in widening the regional as well as
interpersonal disparities.

Foodgrain growth was lower than the rate of growth of population of 1.9 per cent during this period. The 1990s was the first decade since the 1970s
in which the rate of growth of food crops fell below of yield levels, especially of some food crops. While the annual yield growth for all crops taken
together decelerated from 2.56 per cent during the eighties to 0.90 per cent during the later period. for Rice, the yield growth rate decelerated from
3.47 per cent to 0.99 per cent and for Wheat from 3.10 per cent to 1.35 per cent. In case of Cotton, the yield growth rate has gone down from 4.10
per cent during the 1980s to 0.69 per cent during the 1990s. The free entry of MNCs in the pesticides production during the reforms period caused
the decline in the effectiveness of the same on pests and the spurious pesticides have failed to prevent complete loss of the crop.

Initially the plan target i.e. first five year plan was food security. And we received the success more than the level of expectation. But during the
1960s the situations of food-grains became worst. During that period the Indian agriculture was introduced with the new technological innovation
i.e. the Green Revolution. which had resultant impact on the crop productivity and it increased substantially. Irrigation is the key factor for the
agricultural development. At the initial stage only 18.1 per cent of the total area under food-grains had irrigation coverage, which was increased later
but very slowly. At present 46.8 per cent of the total area under food crops is under irrigation. Still 54.2 per cent of the area is out of the purview of
institutional and individual irrigation. This is the obstacle in the 11th five year plan goal of food security. After the implementation of the new policy
during the mid 60s there was a boost in the agricultural production and thereby productivity. Till the late 1980s the crop productivity increased
substantially. But during the period of new economic reforms and WTO amendment the production of food-grains has been volatile. Further the
situation became worse during East Asian Economic Crisis in 1996-97. Another reason of the deceleration or mere stagnancy in the food production
is the fundamental Law of Returns. According to the law; at the initial stage of production, all factors of production are efficient hence there is
incremental trend in production. As a time passes, the sector experience a stagnation and thereby deceleration due to the over exploitation of
technology and natural resources. The law is applicable for the agriculture sector. In India, the boom in agriculture sector during the period of 1970-
1990 was the resultant impact of green revolution of 1966. After 1991 the agriculture sector faced the stagnation and since 2003 the agricultural
production decelerated considerably. And the country experienced the food insecurity and thereby food price inflation which has almost crossed the
limit of 18 per cent. Hence now the policy makers are thinking about the second green revolution which is expected to give the sustainable food
security.

The minimum support price is declared by the CACP on the basis of cost of cultivation and the recommended support price by the state
governments. The thrust of the price mechanism is to give a remunerative returns to agricultural commodities. The situation of open market
operations for agricultural commodities is always fluctuating which have the adverse impact on the returns from the agricultural operations. While
declaring the support prices for agricultural commodities, it is expected that the market price should be above the support price. And whenever the
market price is below the support price the government will enter the market for the procurement. Basically the methodology of accounting of cost of
cultivation is not beyond doubt. Due to availability of the factors of production ,the cost of cultivation may vary but the accounting mechanism
doesn't consider it. The transportation cost is only considered for the crops of Sugarcane and Jute. The cost of transportation is substantially higher
for the Cotton due to the time lagging at government procurement centers. As a result, the support price is benefited for the less and incurred losses
for the large section of farming community. The average gap between the cost of cultivation and support prices for the year 2005-06 was about 38 to
50 per cent. However the gap between the recommended prices from state government and price announced by CACP is around 50 to 55 per cent. It
means the centre announced the support price below the recommended prices by the states.

During the field visit for the collection of primary data for the present study we observed that around 80 per cent of the surveyed farmers are
unaware of the Minimum Support Price mechanism. For the year 2010-11 the support price for Cotton is Rs. 3000/- per quintal and market price
during the period is observed around Rs. 45000/-. The fact is that the difference between the support and market prices is due to the decline in the
production of Cotton. The cost of cultivation of Cotton is around Rs. 4000/-. It means the cost of cultivation and support price have no positive
relationship. The declining returns from agriculture and increase in cost of cultivation resulted in to increase in indebtedness of farmers.

The increasing burden of labour force on a slowly contracting cultivable land area leads to increasing number of holdings with lower size. Over the



period 1960-61 to 2003, the number of holdings doubled from 51 to 101 million, while the area operated declined from 133 to 108 million hectares.
This has resulted in a sharp decline in average size of holding and growing marginalization. Added to this the fact is that despite land reforms, the
land holding pattern continued to be skewed.

Decline in size of holding and increase in the number of small and marginal holdings, as well as, the number of rural landless households had
continuously increased after the 1980s. In states like Tamil Nadu, Andhra Pradesh, Punjab, West Bengal, Haryana, Maharashtra and Karnataka, the
proportion of landless households abnormally gone up after the period of 1986-87.

As well as, the plan and non-plan expenditure on agriculture did not increase in proportion to its share in employment and GDP of the country. Total

expenditure on agriculture during reforms period increased slightly which shown a disproportionate trend for the period brings out overall neglect of
agriculture in fiscal policy. The unremmunerative state of agricultural operations caused for the increase in landless households. The area operated
was declined from 133.48 million ha. to 107.55 million hectare between 1960-61 and 2003-04. As well as the average size of holding reduced from
2.63 hectare to 1.06 hectare during the period of 1960-2003. Increase in landless households on the one hand and decline in total area operated and
average size of holding indicated increased in the use of agriculture land for the purpose of industrialization and urbanization. It has affected the
total production of food and non-food crops. Nonetheless, we achieved the food security after the four decades of green revolution.

The most important manifestation of the crisis is deceleration of agriculture growth combined with increasing inefficiency in use of input and thereby
adversely affecting the profitability of the sector. The growth rate of GDP from agriculture decelerated from 3.08 per cent during 1980-81 to 1990-91
to 2.61 per cent in 1992-93 to 2002-03. The growth rate of agriculture both in terms of GDP from agriculture and agricultural output has also
decelerated in most of the states. Increasing share of service sector in GDP is an obstacle in sustainable development due to lack of creativity.
Hence, sectoral transformation in the economy is required. Industrial sector has also shown an increasing trend during the mentioned period. But the
share of service sector was high as compared to other sectors. Increasing share of the service sector in GDP indicates that the post reforms policies
were more in favour of the same and adverse to the agriculture sector. The negligence of the agriculture in the policy domain has been reflected by
the declining share of the sector in GDP during the post reforms period.

The growth of agriculture GSDP shows a declining trend from 3.05 to 2.19 per cent for the period 1983-84 to 2003-04. It means the agriculture GSDP
was quite high in pre reforms period and decelerated during the post reforms period. It is expected to grow at 4 per cent per annum but resorted at
2.19 per cent for the decade. The agriculture GSDP of the suicide affected states has also shown a deceleration. In Maharashtra agriculture GSDP
dwindled from 5.39 to 1.27 per cent whereas, the GSDP decreased from 7.43-4.92 per cent.

It means both the agriculture GSDP and GSDP shown sharp decline in the post reforms period. Kerala has shown negative GSDP (-2 per cent) for the
period. The states like Haryana and Punjab where the green revolution was very successful also experienced a sharp deceleration in agriculture and
overall growth during the post reforms period. State like Bihar experienced increase in both agriculture and GSDP for the mentioned period and the
same has happened with Orissa. These are the backward states of the country with high incidence of poverty. Gujarat and Uttar Pradesh have
shown tremendous improvement in agriculture sector. Among these, most striking is that GSDP of West Bengal which increased from 4.73 to 7.03
per cent during the post reforms period which was quite high than national average. The states that were comparatively developed in agriculture and
general growth, experienced huge setback during the post reforms period. That was happening due to both technological and policy related factors.
On the other hand backward states experienced increasing growth in general and agriculture in particular. Agriculture is the root of the sustainable
development. Hence, the crisis in agriculture has multiple impacts on economy of the nation as a whole.

The data on public and private investment in agriculture doesn't depict any satisfactory picture but on the contrary it brings out vividly the neglect.
From 1996-97 onwards total public and private investment in Indian agriculture has declined substantially and increased slightly for 1990-00. For the
subsequent period of 1999-00 to 2004-05, the situation brings out overall fluctuating trend. When public investment in agriculture was not
satisfactory the private was also bound to fall and thereby the total investment. The withdrawal of public sector compels an equal reciprocal
withdrawal by private sector projects the complementarity hypothesis. Hence, the overall decline in the public investment in agriculture causes for
the deceleration in the growth of the sector.

The share of Gross Capital Formation in Indian agriculture in total GCF started to decline since the early 1980s. In the year 1995-96, it declined to
6.3 per cent from 16.1 per cent during 1980-81. There was a steep decline in the share of public sector GCF in agriculture to 17.3 per cent in 1999-
2000 from 43.2 per cent in 1980-81. Thereafter it shows a marginal increase. On the contrary, private investment failed to compensate for the
drastic decline in public sector investment. The share of private investment was increased during the period 1995-96 to 2003-04. The consequence
was that the overall GCF in agriculture as a share of total capital formation in the country declined sharply from 16.1 per cent in 1980-81 to 7.6 per
cent in 2004-05. As well as, the GCF in agriculture to total GDP was stagnated around 2.5 per cent during the abovementioned period and the GCF in
agriculture as per cent of aggregate GDP around 11 per cent. It means the government gradually withdrawn the institutional support to the
agriculture sector in general and during the post reforms period in particular. This led to unprecedented distress that has been one of the causes
underlying the rising trend in the incidence of farmers suicide in the country.

Capital formation is the prerequisite for the economic growth which is widely acknowledged by the models of economic growth. Whereas agriculture
development is the precondition of the industrialization. Looking at the trend of capital formation in agriculture sector it declined from 7.8 to 7.1 per
cent during the period of 2004-08, which is the period known for agrarian crisis and farmers suicides.

On the one hand, Government announced economic relief packages for suicide hit states and on the other it reduced the share of capital formation in
agriculture. The interesting fact is that the share of public sector declined from 6.7 to 6.1 per cent while the share of private in GCF increased from
8.1 per cent to 10.3 per cent. The increased share of private capital formation is a good sign for the development of the sector but this does not
seem to be happening due to the decline in share of public sector in GCF. The role of public sector is important particularly in developing economies
but the policy makers thrown open the agriculture sector without any safeguards. Which have the negative impact on the sector.

The change in focus during the second plan period (1956-61) towards heavy industries, led to slackening of investment in the farm economy. This
has shown the result in the form of slow down in the overall growth of the sector. Then for the next plan, again the expenditure on the agriculture



sector declined and thereafter increased little. But it stagnated around 24 per cent of the total plan expenditure. Actually, it was expected to grow
more than 30 per cent during the period of the Green Revolution. After the sixth five year plan (1980-85) the plan expenditure on agriculture declined
substantially. Where the seeds of the future agrarian crisis were sown, plan expenditure on agriculture and important allied sectors like irrigation
declined much faster during the reforms period than before. Particularly during the period of tenth plan, the ratio of actual expenditure on agriculture
to total plan expenditure declined to 10.63 per cent from the earlier 18.83 per cent i.e. ninth plan. This had negative multiplier effects on the agrarian
economy of the country. This the period when the agrarian crisis was deeply rooted and took the lives more than two lakh of farmers in the country.
After such worst periods of agriculture sector the expectations of agriculture sector from 11th five year plan increased. But the plan also did not
complete the expectations and the sector's share in total plan expenditure remained at the level of 9.51 per cent.

There is a fluctuation in the budgetary expenditure on agriculture during the reforms period. The year 1997-98, there was a first big setback to the
agriculture sector when the budgetary expenditure declined by 12.74 per cent over the previous year. Thenafter it increased but not significantly.
After the year 2000-01 the sense of crisis generated in the agriculture sector. And in the following year the expenditure again declined by 6.92 per
cent. Thenafter little attention towards agriculture was given and the expenditure increased by around 25 per cent averagely up to the year 2007-08.
And again it declined by 27.46 per cent in 2008-09. Hence, the inconsistency in the budgetary allocation on agriculture sector caused for the
vulnerability of the farming community.

The importance of farm credit as a critical input to agriculture is reinforced by the unique role of Indian agriculture in the macroeconomic
framework and its role in poverty alleviation. Recognizing the importance of agriculture sector in the development process, the government and the
RBI have played a vital role in creating a broad-based institutional framework for catering to the increasing credit requirements of the sector
Agricultural policies in India have been reviewed from time to time to maintain pace with the changing requirements of the agriculture sector, which
forms an important segment of the priority sector lending of scheduled commercial banks (SCBs) and target of 18 per cent of net bank credit has
been stipulated for the sector.

The approach paper of the Eleventh Five Year Plan has set a target of the growth of 4 per cent for the agriculture sector within the overall
GDP growth target of 9 per cent. In this context, the need for affordable, sufficient and timely supply of the institutional credit to agriculture has
assumed critical importance. The evolution of the institutional credit to agriculture could be broadly classified into four distinct phases i.e. 1904-1969
the predominance of cooperatives and setting up of RBI, 1969-1975 nationalization of commercial banks and setting up of Regional Rural Banks
(RRBs), 1975-1990 setting up of NABARD and from 1991 onwards the period of financial sector reforms. The RBI is perhaps the first central bank in
the world to have taken interest in the matters related to agriculture and agricultural credit, and it is continuously doing (Ramesh Golait-2007). The
demand for agriculture credit arises due to; i) the lack of simultaneity between the realization of income and act of expenditure, ii) lumpiness of
investment in fixed capital formation, and iii) increase in capital investment in agriculture due to technological innovations and liberalized market.
Policy makers in India have long recognized the need to provide short and long term institutional credit to agriculture at reasonable rates for meeting
farmers needs. This was in recognition primarily as the moneylenders and other non-institutional sources charged higher rates of interest to farmers
who often had to mortgage, and sometimes, sell their land to clear their debt.

Institutional credit expanded rapidly during the post-bank nationalization period from Rs. 1,675 crore in 1975-76 to Rs. 1,80,486 crore in 2005-06.
The rate of the growth was even higher than the growth rates of GDP originating in agriculture. Despite this growth, the credit needs of agriculture
have not been met fully and overwhelming number of farm households have not been able to borrow from institutional sources. Which has increased
borrowing of the farmers from the private sources at high rates of interest. While short term credit has remained the dominant component of total
credit. Its relative importance declined from 7.03 per cent in 1975-76 to 58.1 per cent in 2005-06. Declined returns from agriculture sector caused for
the debt accumulation of farmers.

High rates of interest, crop failure, negative returns, extent and incidence of indebtedness and low credit ability on the one hand and the neglect of
agriculture by the formal sector of lending on the other had increased dependency of farmers on private sources of credit for more than 80 per cent
during post reforms period. The ensuing agrarian distress on account of declining monetary support by-way of public investment and neglect of the
sector by institutional lending mechanism was first predicted in 1986 (Rath).

Looking at the short and long term advances for agriculture and allied sectors by formal institutions between 1970-71 and 2008-09, it comes out that
the neglect of sector has continuously increased and thereby the distress and strengthening of the grip of private moneylenders. Cultivation being
the main source of farm household income and if that itself is not supported by the institutional lending mechanism leads to the increase in
cultivation expenditure as farmers pay higher rates of interests to private moneylenders. Number of banks both in public and private sector achieving
the statutory target of 18 per cent between March 2001 and March 2003 has not been more than six (Public Sector) and two (Private Sector)
respectively (Deshpande-2008).

Issues relating to agricultural credit include the poor performance of credit co-operatives and regional rural banks and on the other hand inability of
commercial banks to meet their targets for agricultural lending and high cost of rural banking. The result has been the continued dependence of
farmers on non-institutional sources and the inability of small farmers to obtain timely and adequate institutional credit.

Historically, co-operatives have played a vital role in the provision of institutional credit to agriculture sector. With the entry of commercial banks in
rural areas, the share of co-operative credit in total agricultural credit had gone down. It fell from 70.8 per cent in 1975-76 to only 21.8 per cent in
2005-06. Also the share in crop loan has declined from 74.9 per cent in 1975-76 to 33.2 per cent in 2005-06. It means the co-operative sector was
not fulfilling to commitments. And also their functioning is regulated by politically dominant groups. These institutions have become a way to entry in
politics hence they resort to favouritism for credit disbursement rather than the need based disbursement. While the share of co-operatives in Term
Loan declined from 61.2 per cent(1975-76) to 6.0 per cent in 2005- 06. At the same time commercial banks have become dominant source of credit
to the agriculture sector.

After the nationalization of commercial banks their share in agriculture credit has increased substantially. But after the financial liberalization
commercial banks reduced the supply of credit to agriculture. The main objective of the nationalization of the commercial banks was to provide



adequate, timely and reasonable credit to the weaker section of agriculture i.e. small and marginal farmers. But the data in the above table reveals
that these banks have neglected the small and marginal farmers and only concentrated on the big farmers. These banks are found only interested in
providing the long term credit. As well as, getting the loan from these financial institutions is time consuming and costly. As a result the dominance
of the private moneylenders on agrarian economy still remains intact. Share of the private sources has increased particularly after the financial
liberalization. Most of the commercial banks did not fulfill the minimum statutory target of 18 per cent of total credit to agriculture sector.

Indebtedness of farmers is basically due to the unsatisfactory performance of organized sector lending. Looking at the credit deposit ratio and the
ratio of agriculture lending to total credit of banking sector, it comes out that the availability of bank credit for agriculture has been far less than the
demand for over a long period of time. Data in the above table brings out a state-wise number and percentage of indebted farm households where
the Maharashtra are more affected than rest of the states with corresponding percentage of 82, 74.5, 65.4, 64.4, 61.6 and 52.8 respectively. This
picture underlines the finding that majority of suicide affected families were debt ridden families.

The share of farm households with less than one hectare of land holding in total farm households comes out to be 65.9 per cent and also substantial
number of estimated number of indebted farm households comes out from the same category with average loan outstanding to be more than Rs.
6000. Data shows holding-wise outstanding debt per account for different categories of states for over a period of more than fifteen years covering
pre and early post reforms period brings out that except few states (Punjab, Orissa, West Bengal and Kerala) and for an occasional time period all
other states have shown a fast increasing trend in the average outstanding debt per account. This kind of a situation takes out farmers credit ability
in future as their loan accounts enter the category of bad accounts. Information about per hectare outstanding of credit for over a period of ten years
covering the period 1980-81 to 1990-91 brings out that in case of almost all states (except Rajasthan) the amount of per hectare outstanding of loan
has increased sharply. In case of some states per hectare outstanding is more than per hectare availability of loan amount.

The proportion of agriculture credit to total bank deposits show the extent of funds made available for agriculture lending whereas the ratio of
agriculture credit to total bank credit brings out spread of credit for the sector. The insignificance of agriculture credit for the period from 1981-2000.
The data show proportion of agriculture credit to total bank credit has substantially declined for majority of the states and wherever it increased, the
increase has not been sufficient over the period, except West Bengal only in the beginning. Agriculture credit to total bank deposit ratio for a state
like West Bengal has been lowest among others with just 3.3, 4.8, 3.3 and 2.2 per cent whereas for states like Bihar and Uttar Pradesh it
decelerated from 9.2 to 5.4 and 10.1 to 6.3 per cent during the period of 1981-2000. Proportionate change in agriculture credit to total bank credit
and percentage change in agriculture credit as proportion to total bank deposits for over a period between 1981 and 2000 make it clear that in case
of both the indices banks have undermined the significance of agriculture in their lending activity. Evidently it comes out from the progressive decline
in ACBC and ACBD that the banks have diverted lending towards more profitable and secured sector than agriculture. This type of shift of credit will
further consolidate the group of private traders and moneylenders in the rural areas.

During the post reforms period the number of branches of nationalized commercial banks in rural areas also declined progressively. As it
comes out that in states like West Bengal, Uttar Pradesh and Bihar the agriculture lending has declined seems that more credit for other prominent
areas is being made available at the cost of agriculture. In case of the states of Andhra Pradesh, Karnataka, Maharashtra and Punjab which are more
affected by farmers suicides the change in ACBC and ACBD has been continuous for the period of 1981 to 2000. The foregoing discussion on
agriculture credit for the said period brings out that the sharp decline in institutional lending for the sector and thereby ignited the crisis as availing
of credit from private moneylenders became costlier. As a result, during nineties, the country witnessed increasing number of suicides. The bankers'
perceptions about risk involvement in agriculture lending might have forced them to adopt credit rationing for agriculture thereby progressive decline
in the credit performance indices at the national level.

Looking at the prospects of profitability of farmers through comparison between the annual cultivation expenditure and the annual income from
cultivation, the prevalence of crisis in rural countryside of India comes out vividly. Deducting the all India household average annual income from
cultivation(Rs. 11628.00) from the annual household cultivation expenditure (Rs. 8791.00) the average household net income remains Rs. 2837
which is available for the family consumption and maintenance. In states like Andhra Pradesh, Haryana, Rajasthan and Tamil Nadu, the annual
average net income is negative. And in states of Orissa, Uttar Pradesh and West Bengal the average annual net income from cultivation is less than
Rs. 1000 per farm household. When calculated the farm household annual net balance comparing the annual net income and annual consumption
expenditure, the picture become further worst. This clearly supports the observation that something is terrible in rural countryside of India. It means
the cost of cultivation rises but the minimum support price mechanism has failed to give remunerative prices to the agriculture produce. Increased
gap between income and expenditure forced farmers to borrow from private sources to fulfill this gap. Due to the inadequate institutional credit
support farmers resorted to private moneylenders who charged heavy rates of interest. In all, these vagaries accumulate debt and it goes beyond
the repaying capacity of farmers.

Among states, there were only few achievers in agricultural productivity. Productivity of Punjab worker was Rs. 35,000, this is 7.5 times that of
Bihar. There was a decline in per worker productivity for non-agriculture in eight out of seventeen states. Per worker productivity for non-agricultural
workers was high for all the states. In Maharashtra, productivity of non-agricultural worker was 11.71 times high than agricultural worker. This was
higher than national average. It means the income inequalities were high in the state of Maharashtra. The high income group lived in a luxurious life
whereas the farming community was begging for basic needs. The general price level increased and non-farmers groups have paid same price for the
consumption. However, income of the farming community was not increased proportionate to non-agriculture group. Hence, farmers have to borrow
the money for consumption purpose from the private sources at high rates of interest. The income inequalities were high in comparatively developed
states as compared to under developed states. And these states were highly affected by farm suicides. The high ratio of agricultural and non-
agricultural productivity is relatively more in industrial states like, Maharashtra, Gujarat and Karnataka indicates weak linkage between agricultural
and non-agricultural sectors.

State wise analysis of indebtedness has shown that the incidence of indebtedness was high in states where the agriculture is more capital intensive.
As well as, these states experienced more success of green revolution as compared to other states i.e. Punjab, Maharashtra, Karnataka, Haryana,
Andhra Pradesh, Gujarat and Kerala. Andhra Pradesh has the 82 percent of indebted farm households followed by Tamil Nadu with 74.5 per cent.
But, Tamil Nadu has less number of farm suicides despite incidence of indebtedness. The average outstanding debt of per farm household was high



in Punjab followed by Kerala, because the characteristics of the agriculture of these states is highly capital intensive as compared to other states. On
the other hand, the incidence of indebtedness and outstanding debt per farm household was low in the states from central, eastern and north
eastern forests, where agriculture is the way of livelihood and not a commercial one. And these states are mostly producing food-grains than cash
crops. In all, the incidence and outstanding debt was high in the states that shifted their agriculture from food-grains to commercial crops, which
needs high techniques as well as investment. But the present agricultural marketing did not give adequate returns to the farmers. As a result, the
gap between income and expenditure has widened and farmers were forced to borrow money to fulfill the gap. Hence, the incidence of indebtedness
and outstanding has been growing beyond the repaying capacity of farmer.

The share of institutional sources in cultivators' debt improved considerably after the nationalization of banks, from 32 per cent in 1972 to 66 percent
in 1991. But, during the 1990s the period of financial liberalization, there was a loss of momentum of agriculture lending and share declined and
resorted at 61 percent in 2002, The share of commercial banks has increased during the pre reforms period. After the introduction of new economic
policy, commercial banks reduced credit flow to agriculture from 35.2 per cent to 26.3 percent, because, agricultural lending was no more profit
making business. As well as, supply of credit from co-operatives was mere stagnant. As a result, the dependency of farmers on moneylenders
increased substantially. Basically, co-operatives were meant for fulfilling the credit needs of small and marginal farmers. As the time passed, co-
operatives were far away from their goal and pushed farmers into the trap of private money lending. The share of co-operatives in total agricultural
lending was 30.2 percent in 2002 with increase of 0.66 percent over 1991. The lending from cooperatives never crossed 30 percent during
throughout the period means 70 percent share was taken by the commercial banks and private money lending. Every year the government budget
target announces the increment in the agriculture lending but is only a book adjustment and not in real terms. Hence, again private sources become
an important and sustainable soure of credit to farming community and it becomes the matter of concern.

Co-operative credit societies were basically meant for the supply of credit to the agriculture in general and that small and marginal in particular. But,
in fact this target is fulfilled only in the five states i.e. Maharashtra, Gujarat, Kerala, Haryana and Tamil Nadu. The share of co-operative in farmers
suicides affected states was very low i.e. Karnataka - 16.9, Andhra Pradesh - 10.4 and in Punjab - 17.6 per cent. Only Maharashtra among suicides
affected states has 48.5 per cent share of co-operatives in agricultural lending. The efficient mechanism traced out in Western Maharashtra region
where the co-operative movement is deeply rooted and other regions of the state have not been that much successful in cooperative lending. And
only big and politically influenced farmers are the beneficiaries of the co-operative credit whereas small and marginal farmers did not receive
expected returns from it.

As well as, the share of Banks in total agricultural lending was not remarkable. The share of non institutional lending was high in Andhra Pradesh
with 68.5 per cent, higher than of national average of 42.4 per cent. Looking at the national scenario of non-institutional sources, still 42.4 percent
farmers depend on private sources on record and off the record figure can be more. Means 42.4 percent of farmers were out of the reach of
institutional credit mechanism. And in recent survey of NSSO (2005) 41 percent of farmers are willing to leave the agriculture if they have other
opportunity of employment available.

Source of financing and outstanding debt varied across the land size groups. The outstanding debt of the sub-marginal land holder (less than 0.40
hectares) was financed by non-institutional agencies. In most of the states more than 70 percent of their outstanding debt was from non
institutional sources. In Andhra Pradesh and Rajasthan, non-institutional sources accounted for as high as 80 percent of their outstanding debt. In
Kerala and Maharashtra, dependency of very sub-marginal landholding households on non-institutional sources was very much less. This could be
attributed to the spread of commercial banks and co-operatives in the rural areas of these states. At all India level, still 42.3 per cent of the farmers
are out of the reach of institutional credit mechanism. It means lots of efforts are needed to improve the institutional credit supply to agriculture
sector. It can help to reduce the hold of the private moneylenders over the rural economy and farmers can freely do their activity.

A substantial proportion of cultivator households' debt was for productive purposes at all India level. However, debt for productive purposes as a per
cent of total debt declined from 72 per cent in 1981 to 63 per cent in 2002. Similarly the share of debt incurred for farm business declined from 64
per cent in 1981to 53 percent in 2002. Within farm business expenditure, the share of capital expenditure declined from 45.3 percent to 34.3 percent.
The increase in capital expenditure for non-farm business could not fully compensate the fall in farm business expenditure, which resulted in a fall in
the share of overall productive expenditure between 1981 and 2002.

Farmers in India have perhaps reported willingness at first to have agriculture as a profession provided that the substitute way of livelihood is
available mainly because that the cultivation is no more remunerative. Overall proportion of the negative desire is of 40.1 per cent with Uttaranchal,
West Bengal, Tripura, Uttar Pradesh, Karnataka, Maharashtra, Haryana and Andhra Pradesh leading the list. All the states from where farmers don't
prefer agriculture is because it is not profitable to them due to increased cost of cultivation, stagnated productivity and mismatch between input and
output prices.

The foregoing discussion on policy matters since the colonial period revealed that the agriculture and farming community of the country was at the
marginal. During the colonial period, Britishers concentrated only on the crop which earned them maximum returns i.e. Cotton. Since then welfare of
the farmers has not been the central point of any policy. It was expected from the independent India, that they provide an attention towards
agriculture where the farmers' welfare is the core issue. But looking at the overall nature and performance of the policies (1951-2010) towards
agriculture, that have failed to address the agriculture. Despite institutional reforms in agricultural credit and marketing, the state of agriculture
remains unremmunarative. Some hopes were created by the Green Revolution during the mid sixties. But afterwards it showed the negative side of
the same. The green revolution did not succeed due to the lack of inclusiveness. It concentrated only on few crops and states in the country. The
situation further aggravated during the post reforms period in general and post WTO amendment in particular. Both the things i.e. economic reforms
and WTO have long term negative impact on agriculture and farming community of the country. The large number of suicides by farmers in various
states of the country has been the outcome of the negligence of the agriculture on policy front since independence. The incidences of farmers
suicides became epidemic in some states of the country. The incidence of farm suicides started in 1986 and continuously increased during the
subsequent decades of the 1990s and 2000s.

During the ten year period between 1997 and 2006 as many as 166304 farmers ended their lives through committing suicide. And this is not a good



sign for a country where 58.5 percent of the labour force still depends on agriculture for their livelihood and the sector which is the backbone of the
economy. If we consider the 12 years period from 1995 to 2006 then the figure of 200000 (190735) would be an underestimation since a couple of
major states like Tamil Nadu and Rajasthan and a number of smaller states like Pondicherry did not report any farm suicides for one or the other or
both of these two years. During the field visits for the present study we observed that the police often adopted a rather strict and stringent definition
of a farmer in identifying farm suicides. The title to land was taken as the criterion for identifying farmer and this often left out many genuine farmers
from the count. For example, a tenant farmer who leased in land and hence did not have a title to the land could be denied the status of a farmer.
The same happened when the title of the undivided land which was in the name of head of the family. The year 1998 in fact shows a sharp increase
in the number of farm suicides with 18 percent jump from the previous year and the number remained more or less steady at around 16000 farm
suicides per year over the next three year upto 2001. The year 2002 again saw a sharp increase close to 10 percent as compared to 2001 and the
number of farm suicides remained around 18000 per year during the period after that. The average number of farm suicides per year in five year
period 2002-2006 stood at 17,513 which is substantially higher than the average of 15747 for the previous five year period. There are certain regions
in the country where the farm suicides are largely concentrated and where the problem has been a very sharp over this period with the farm suicides
increasing at much faster rate, in comparison, both with farm suicides in the country and general suicides in these regions.

According to the official data, farmers suicides take place overwhelmingly by the male farmers. Considering the period of 1997-2006 as a whale,
close to 85 per cent of all the farm suicides were by male farmers and every fifth male suicide in the country was a farmers suicides. Suicides in
general, among the population as whole, were also largely concentrated among males, but the degree of concentration here was significantly lower
than in case of farmers suicides. Male suicides in general population accounted nearly 62 percent of all suicides in the country. The number of male
farmers suicides increased rapidly as compared to female during the above mentioned period. The reason of concentration of farm suicides among
male may have to do with the possible undercounting of female farm suicides in the police records. It was noted that the criterion generally adopted
in these records for identifying the farmer is title to land and since the title is generally in the name of male head of household it is very likely that a
female farmer who committed suicides will not be recorded as a farmer suicide in these records. This is not the whole story; the head of the family
have to carry all decisions of the family. Hence it points towards economic distress as a major motivating factor underlying large number of these
suicides and the acute agrarian crisis in the country would be the reason of this distress. In all, the foregoing analysis of the macroeconomic policies
towards agricultural in general and during the post reforms in particular revealed the changed nature of the policies that have the concording
negative impact on Indian agriculture. It also has the positive correlation of significantly higher degree with the farmers suicides in India.
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oft selferarfeseer smeraera Riftrn: aen 218t 87...(caemor)
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ol Jaewr2, Jimst ot ardtar 3 o 2rs of adrn 2)...(cenor)
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oft 21en atsor RBis @ ama &t f3eed @2 3B 3
oft Seiferarfeeer amermra Riffrm: amu ads a1 arelol B e dem 2
HON. DEPUTY SPEAKER: Please address the Chair.
...(Interruptions)
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off seiferarfeseer wmeeRTa Rifdrn: Iureist #Elcer, wial 210 3isT At 3, =6 5 Jor &l Soran Sietor gt 3)...( o)
HON. DEPUTY SPEAKER: It is enough. Please take your seat. You are a senior Member.
...(Interruptions)

oft 21em avger B & anu @@l el &) i sordd Mar off 3 e 3 oft el 3 3 e iy sordb e oft agw w2 @ &, D ol oidl 3 s el &, dictel dem e A
aepl dictol @l 3 &) ...(cm@ener)

HON. DEPUTY SPEAKER: If you interfere, nothing will go on record. Let him finish. You raise afterwards whatever you want.
... Interruptions)
off seferaieeer sreaera Biffrn: #@ieer, s #cft wdic 3 sioton arad & fo wler 21 st A& 3)... (o)

HON. DEPUTY SPEAKER: I am standing. Please take your seat first. Let the Minister reply. If at all anything you want to raise, you raise it
afterwards. I will allow it.

...(Interruptions)
oft seiferarfeeer ameraera Riférn: sdiee, affor 2 aiasst 21 3)...(waemor)

HON. DEPUTY SPEAKER: Please take your seat. Let the Minister complete his reply. Afterwards you raise whatever you want. I will allow you. Do
not comment.

...(Interruptions)
oft seiferarfeesr anerawra Riftrn: sureerst sidice, So1 6t Storen stroton argedt ... (o)
HON. DEPUTY SPEAKER: Do you want the reply or not? Afterwards I will allow you.
...(Interruptions)
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T forrerr 25,000-25,000 sudt &at @1 wmwr fopen &) vordtamenw 31 G aa swar & S/ 33pT U1 Ardserel i1 8, 51 SaT il &, S ot bt Rl st &) sany B @an
28 4 fop sl $t dor srerme i it SPEl w e g s asl A i e st 8 |1 331 215 ReR et sPiEl uz garestt g9t 3aen @ gara & 3R swner gerer 6t fRafer ordf
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TR firen &) wordlamen & o, eerdiamenn siie dioiRf ws A wew M G &dt &) fraelt arfdr el ar veardismeuw @i firct off 32131 cemET Slepr A @1 Jmcor
el ol feem o va1 &) e @l ara 3 fp ad 2014-15 3 Seron siweet 81 261 8) Aseel, sH-wedfiz sz 312 yder wi st U 31 aRn &) 5ol A5 aig 2015-16 w1 dar
JfSer 3 e arfgu em IR ySer i Afar et o1 &) PRt wreen & aaa amuel 10 aut aw a=n Rpwn, @6 & So1 @l admwn odf aisan g =i amu e =13 8 smeey 3t
el B P dad &1 Sl WM d16 3B & U6 &1 T 36 &) A St arsd A A @ A, g1 51 arg @ & Ao @2 3B 2 el el gl @t arend e st afy et o
aiferafte @t oft amuat @t Juft 9 e Smy; st afy oft s 33 gffrera s &, Al 32 oft & SRY anu fEaiaer 5t Risparer RasifEer 3R s aE A, @it st o
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aridl 3 orn e i A5 ofdl wadn R amuet sft 2z wen arfde en; ...(ewemer)

SHRI JYOTIRADITYA M. SCINDIA: Where is the Prime Minister?
...( Interruptions)
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oft 2em Fiteor Ris 1 3 s Aewra o1l §) ... (wrwemer) # @8 %1 § 5 At AewR o R don 3 ... ()

oft sehferarféear anerara Riftrn: aen @2 Jor 3 @ftr I 2ddferr ancogems ordf g€ 8?7 ...(ewraumer) aen aicft oft 2g we 2 87 awn s AGor B ved W we 3B & A s Jor A
et o @it A 2ddferer ancaaean oidl 6 8?.. (o) @ A s 2 & @ Med ga adlar i Roaer o o A ddfirr sncagen aidf 6 87 ... (wwwmor)

oft aten altser Ris 1 & s Agaa ol &) § s 281 & 5 anudt 3w of Rraass don 2, ... (saerer) s Agnfel 6 ewn o gs udg fraw: e 3, ... (@)
adlG, ancaraean ais B oft wru A A, s st @i oidl &) ancaraeen Jor 3z g 2ads fere oforras fwer &) ara anu 3R 5 ad 2012 3 1046 .. (waenor)
oft seiferarfeeer anerawra Riftrm: 3ureerst sdice, ALY A2 yoal @1 3012 ot fre ... (o)
HON. DEPUTY SPEAKER: Nothing will go on record except the speech of the hon. Minister.
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HON. DEPUTY SPEAKER: No, it is not allowed. Mr. Minister, please address the Chair.
..
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32 are arzemifoR o oft smot 2sma R ... (wraerer)

HON. DEPUTY SPEAKER: I am not allowing this.

....(eraeer)
off zrem et Bis ¢ aiffrer ot 31 sl A5 us oft el A5 fty sic) afiz iy Ak A Ay
HON. DEPUTY SPEAKER: No, it is not allowed.

Mr. Minister, you please address the Chair.

...(=raerer)
oft 2rem Alaat Bis 1 2aft ooftr aifepa of wes aer A o yzma @A, .. (cuaerer)

HON. DEPUTY SPEAKER: This is not a Question Hour. Please take your seat.
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SHRI MALLIKARJUN KHARGE : Sir, please give me one minute. ...(ememor)

HON. DEPUTY SPEAKER: Let him finish. He is going to finish. I will allow you to raise question.
...(=raeren)

SHRI MALLIKARJUN KHARGE: He can yield to me for one minute. I am requesting you. ...(=ratmer)

HON. DEPUTY SPEAKER: All right.
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oft 3rem aiizet Biz @ 3 @ aanden amu & 3w, ... (cwemer)

17.49 hrs

Shri Mallikarjun Kharge, Shri Jai Prakash Narayan Yadav, Shri Dharmendra Yadav, Shri Kaushalendra Kumar, Shri Tarig Anwar and some other hon.
Members then left the House.
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HON. DEPUTY SPEAKER: Mr. Minister, just a minute. Now, it is 6 o'clock. If the House agrees, then we may extend the time of the House till the
Minister's reply is over, and we will also take up the 'Zero Hour' afterwards.

... Interruptions)
SHRI BHARTRUHARI MAHTAB (CUTTACK): Sir, Mr. Karunakaran has the right to speak. ...(Interruptions)
HON. DEPUTY SPEAKER: No, we will extend it till the reply is over. I think that the House agrees.
SEVERAL HON. MEMBERS : Yes, Sir.
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3i fepareil b1 Swfier @1 BIRRIL & ya Uz en Wt Bl ararst gy ot i ugdt eff sz amet wnca Bie & s it gy Jor siiz gforn @) uar & Al o1 dpll of el @t
ereot wi wit R &, 33 clfer st anst fAsarell B garad Aror B arer avat & et Bifdier wu 3 sifdi 3 Jor gan Ramer $3¢ somw B w=u A Sen &) off Fveen oz aen 3B A, A
ggsant e & s frr srawts &t garor aidf} Sroreger Aistant g3 &Y, as awr wrdive aarelt A e &7 SiY yerror sieft gifeon don @tston g% &$, awr ag wde wiel ¥ e g
g% 2?2 SN yerror aicf} shtaor ARy dlo 2loror o g 3, aen wE wRUNe wl B R g gt 87 et aw Rt wwr 3 AX APl B Rier o1dl B, ot st i ol & St
Resaft Jrar 3 ord &, ot Roft I 3 &, 3fFer 3 2, oitewR 3t &, 308 A Aowor Prercht 2, ARor ot Aarer ardka Rvarror 3, viidi 3 2aen &, o1 a5 26 ad B 3R] w1 Qe 3 A 3A
toror ardl frerclt &) areer Yoror Aston aen o1 A wrdive w2l B w9 g 32 Afver g ot dier 22 &, Fora1 agan Hfler 8, wrdYe aen st g i B Huz U Il 3,
Rr1ds aed wr St o1 Bkent &, 33 gt gleren 3 & g et &) Feet g1 aul s Bgemer 9 ard adter semas @i aiEren &, aid g St Wacer wi aAEren 8, AW wRuke B
arell 3 Proct 2am srm amy ur Jor oE g e, o1 As efer forer & qi A, Jor 3 auel afiz derell B are an o1 el a1a s el Bre u e 3@ A a1 an R s Sa
@1 @R 81en 3it? Rp2rer 61 arer B3, orsr 3 ud-RRA der, o wriferRl i 3 a3-a3 aftord @ Brre & g &, vw s A Jor A Gisan an o1 efl) Afder off aivog
oI A A gerror Ficfl woror A ara o1 B Srs g7 gf &, Sar & aifc ang &) Sral anel Ridell 3 Egraner a1 S ast a1 & o anidl A5 ardla siie Roer aft sier droral €@ & [
ol ¥og, o1E Al & e adldl ¥ fore st e &) yerer sicfl ue &t oraer S0t B are gare genel Hdf} Sft o S 6 ale 2 war en 3iie st JAca srer A war o, usd ot
&t yder a3t 3w wat en 5 gandt wewn Jor B adtdl sl fsone B o sl 2 i Brb war & sl en, 36801 el wlrsonal B aeewt A B Ben &) aner sndi A
afla Rarer atrerat et & R et B 67 adl b arg afe fsaht o gardt Rien &6t oY oivog and adt o fienn FY 2 3tz swfemo fion 6 @5 apft aas SNt gerer sicft s sz aicft
goicY 3, A sftdt ¥ frw 3 @ &, 3xA &, AorY &, Aot Ag Jor a1 ugen yuret e} Bren 2, By sfldt o aiton 2 ity gafifere seftdl @Y wmiftr ag s itk su A
ofvoq, a1 il A oejea 3 Rsamer a5 amer 3t & afie Rsaror w1 sifdeer g forfier u 3 37arsd), 33 siase B a@l i g 305 2w &) Pt 26w Ivon o1 fRu dar &, 330
A5 aneen A g 3ol Atsroral @Y ey wern usar &) A 3 a1 § b @ s ety sardl Adrsrenal @ sl A ey ae 3@ 8, adl P sy wwty, Bied aear b aned &,
I IRBR B gl el & s & e st ws sn 2@ 8, 33 caf¥a wu A fowmel am ugaer 3 seft sl sta 3@ 8, 3 arsa worRt o) Bk wu A gsl B s
Jaas Breadel die 3@t anwr a@dsl, &t rwr el 6 Aa w2 3135 ft ey asel F i wa A Fenfier bl g 521 391 B Rozwell b aifdwer o Bifde su A
ageidn 3t Rrare 35 mer Ber 2=l o sa1 gl ardard ¥ ser frn @ sl apfadler fren & afiz 33 @8 @l it and &, & wwven & @5 et fas a6l 33 fon 3 waa ardl
3o 8191, A BT a3 361 a2 sivflear A Rear a8 s ga daat el s Faw! R el aied &, st gferagen 5 2rer & sweft avr 2@ e §) dog)

SHRI P. KARUNAKARAN (KASARGOD): Sir, we listened to the elaborate reply given by the hon. Agriculture Minister, and also that of the
Parliamentary Affairs Minister. When I initiated the discussion, I never thought that it would become such an important issue. We have discussed
this issue for two days. After the reply, there are some issues yet to be addressed. During the debate, each and every Member from the Treasury
Benches has agreed that there is a very serious situation in the agricultural sector. I think the Minister has also agreed with that. It is mainly
because the input prices are going up without any control. It is either the price of seeds or of fertilizer or of any other thing is going up. At the same
time, the return is very less. Here, I would seek a clarification from the hon. Minister. Hon. Minister has said that they have raised the MSP two or
three times. At the same time, the inflation rate for the last ten years is very high. I do not want to go to the other political issues. I do not go to the
developmental or non-developmental issues. But, I would like to know whether the Government is willing to raise the remunerative price especially
considering these facts that we have now.

The second clarification that I need is this. The Swaminathan Committee has given the Report. The two main suggestions of the Swaminathan
Committee Report is about the interest rate. It has mentioned that the interest rate should be fixed at four per cent. I can say that in Kerala, many
of the agricultural cooperative banks are giving zero interest rate especially on paddy loans and not other loans. He has also suggested that if it is
possible, the interest rate should be minimal to one per cent or the zero per cent. It is also with regard to the remunerative prices. It may be true
that it is at the time of the last Government or this Government. We are talking about the issues of the farmers. With regard to these two issues,
what is the approach of the Government?

The Minister has rightly pointed out that there are some policy issues. I would like to say that in Kerala the price of rubber three years back was
Rs.350 for one kilogram. Now it is Rs.80 to Rs.90. It is about the policy issue. So, it is true that it was the fault of the earlier Government. All the
Members from Kerala in this House, irrespective of the political parties have raised the issue. I would like to know whether the Government is ready
to give any relief to the rubber farmers. I would like to ask on these three issues.

About the norms of the natural calamities, I would like to say that some of the items are not included like the sea-shore and the land slide. These
are not included. ...(Interruptions)

HON. DEPUTY SPEAKER: I do not want you to make one more speech.
...(Interruptions)

SHRI P. KARUNAKARAN: That also has to be revised.



SHRI BHARTRUHARI MAHTAB: I have a single point for clarification from the hon. Minister. He has given a very elaborate answer. But one thing was
missing. I would like to get an answer from him so that the House will be educated. ugytrer st @ftt &t ves Yz weazen & India's animal husbandry in
respective States gives support to the farming community. fimer 40-50 et 3 St ugpeel sarst et eft, ag PR &k o 281 8| it 365mR s s o 3,
Sl 33T dts sty ygor w1 siele @ 3nad &, S $3mr dis s alfEon & Folaye & oEe &, o 3 s sae abal @1 Hea §, 3P HU2 S s@uwn & % &,
IAT HUT AL 91 A a=N fAprearier &1 3a1 82 gt &1 3 ol @azen snual a3 vxdt &, 3Ad @ 3 PR 3 ordf wEA A wiiseaz &t St Brguerel Ay Jor 3 &, ag g ardl
arfl safere o srsrr & 5 snuest s @iy 3 anren aifde

HON. DEPUTY SPEAKER: You just ask the question. I do not want another debate.

DR. BOORA NARSAIAH GOUD (BHONGIR): I will ask only a question. Recently, I had an opportunity to tour the rain-affected area along with the
Minister of State for Agriculture Shri Mohanbhai Kundariya and Shri Venkaiah Naidu. The specific request from the farmer is regarding the universal
crop insurance. Whenever they are taking the loans from either the commercial bank or from the cooperative bank, they are cutting the premium.
But they are not paying the claim whenever the crop is damaged stating that fifty per cent of the crop in the entire Mandal has to be damaged. This
is very obnoxious. It will not help the farmers. On one side, they are cutting the premium and on the other, they are refusing to pay the claim.

Secondly, there is a distress sale because they have to sell the wet grains and the buyer takes it just at 50 per cent of the rate. Our Minister of State
is also present. Their request is that you should give 40 or 50 or 60 per cent of the loan on that crop so that they can sell it at a convenient price.
These are the two points I wish to make. These two Ministers were there. They said they would seriously think over these issues. I would request
the hon. Minister to respond on this.

HON. DEPUTY SPEAKER: I cannot allow everybody. I will allow one Member from each party. This is not a debate. Discussion under Rule 193 is
over. As a special case I am allowing this.

oft 9 Big asggmsian (snsiays snféa) @ amersfte sief} oft o Sit fwars 3 RAE 4t 3, a6t ager it ofatsl @ o3 s 8) g ager et arer ) & &) adfRfsdsorer geon g )
anfyoll A eravr Sit warell wi sfasaer gai, 3! fbfaser AMBAsorr it and, sierite gd, st samasn 3o & arer g8, Famasn sHier w2 e, ag sedl arer B sie aund 6t
arer &) 9 wep aner geoll arsen § [ anuds urst A aft an o @l @5 S seurgwan &, aga ww &, amelt 35 o1 E) 33 w2 on awn a7 8, 3w dusdie o B Rm
= aid altoran a1 bt arr &7 sardt dorra 3tz o 300 Hud fdeer i aron &) e 3z ot A fére dere & ar aidl? gz, A Bt sl gt warell B a stade & et
&) diftsar arfésral sit axeft &, Sia aneg &, o aneg w2 10 gome 3w gfty vess oY e & sordt 3, 10 gone 3w @1 disr uson &) o 32w ot duerdiger 320t 3 e s oY e
aret otdl Al ot arer & wgen arear § @ anuol Podl il B s1cer B art B F) A ager A2 ySoll 3 o F sl agr aed @ ) 9rG U6 uacl @z gan &) @@ andol
Gaira & fere fepeft dhor ot sroor Rven 37 spR fven 3 o ag ava aaf smesit?

off serfiawmt urer (gufimeion): woofler 3ureest sft, 7 smuds ameepr 3 ad} oft 3 gwon asan § @6 302 yoor sz fer @ aga 3 D3 Wa & Broror Fafica fmer & e
ciftvot ag acré w2 g2y @ &A &) s Fanasn Bt Ja1 & ol bl alenion 2, 33 spflar & Fapft @ Bra za 2 sz acder i dal aren, B Boaet of wme i ds
31l 3, 3uw! sAfemm, @y sefter 33 ot oidl 3 alle ag aerd uz el @3 3a1 8, aen s 2w 31 oft awroroflr dicf} Sft e 3r2 331 Ay Riwer aafdes wu A seflar vz Wefl 6t
2, 3a@ danr Brden?

oft Romeren smesera a%a (Fronfrdt-Rieiget) @ & oftr st Sft @1 afdcoger woar & a5 & aga shftear 3 el Bt aew Sumwr Ht wifdter w2 22 &) Aot & zmax diz &
FoIeDT LIel LS PIoll ATl § b Jsrepet dsiizmft afyer @1 opamer wer seurgel w2l arcl fipemell @t gan 3k 3erdb fere snuer aga sreoT foven site @2 28 &) Afdvar Sit
oz Aeft w01 aret argany 3, il azen aner A gor APART U AgA A Y uST ) o1 fore et aws IS yraener ordt e org &) A amuds ameRwr A et GG A
feroreft wozem § o5 g21 argeayol fwe & iz 3 el & afi2 @t 2izeen 3 o oy &, Sorat aff feemRm &)

oft BrcYog atedt (fegger ud) @ surest s@aw, aorofte aicft Sft ot ot Fecdie foen 3 vorshimw sfir vashmew & air @, ag d il feflw 3, aanaen ol &) Rearel gra
ATcaEN WivA Bt oftferil B wrvr &, @1E w16l ant 2 iz ygr Sor s3n! oiorar 3 Aftvar A1 grat 3 b to save the farmers and improve the agricultural sector, will
this Government declare any long-term or short-term policy under which the seed, fertilizer, MSP, insurance, etc., will all be covered?

oft s ammor (3ere2): 3urRier #atae, A aorofter Pfty aicht Sft 3 vas @ & SworTd dron arem & w6 &2 e A 2 5 wuft @i aneft B, woft JJE A ganfer A F sl
B3 & 3t a1 Veror fen s &) aen giw D efdt amafer A5 fore opfir siguerr wr wier & s 5t WAt vz 100 yftrera Bokar 2, 3aa oa @b gpo Aers @l 3 et
fotar <t e, 3 uadt 33 uretor e @ Al uietor e, 3 ag fegyer Sft3 & s & St Forht 100 ulic Bl Fedt ur wcdt & At v o1 oft afder oft @ Wegpeht



fére aro1gz @3 &t 8) aen AR Po b oz 2@ 2 s Rewmer & Ddt 2 sncafonizar wa 6 o Ad sz Rl sl Jere @ ¥ 33 cerEn S 7P ?

HON. DEPUTY SPEAKER: This would be the last Member, I cannot allow any more. I cannot open one more debate on this now. This is the last
question. I cannot allow one more debate.

oft Fofter oz Ris (aaar) @ 3urezsr Sft, 3 swrerofla sidl st 21 geon ars & [ #arRee @1 smuel secix fdven & [ asi 16 yferor & smeura goer #ifdr Rifkia &) swezavs 3
333 ot e uia yferera 81 Rifra 93fd1 &) 3 snu smels wFen fb snuds e 3 asl & fere go Riard @dlsem dgpa o)

off 2ren agar Big: Fofler Sit o1 ot @wa1, IoTEvn EHal = 3R w16 oft arrn e e} Riard <ison @ sl 3 yairdt Gor 3 cep ol & fere 2w 6 aAsfiordt & Bedierd
8, MBI, Bl géoll 81 ST g &, A AWM ikl gu e o JMUD! AIDR dol 313 &, IADI Sil off wsi A =woll SR, G SIRl, 3ADI Slp A AGURIEl DA, Sl 3 Dsoll
|

oit aroclt $t ara a, vor.dt.am.uw. & St oiwd ascl 3, st sl Fpeiturcrer, wEclurcor 3l ugcrel, so1 dieil i ot o HerE frerd! off, S gurE ugpl od St gu ot
33 8, B3 ugr @1 AfS sresarer dxent & an ARkl 3 uz ol saht Ser Ao uz St Afdr eft, sHWY 35 s Ren 3, awr g ard & gl yasre A argany B oa sree g S
ofte ganm ol 32 1w oft sarat 32 35 slon wazen &t &) 2 wera afg wdl @e A & & = arg w1 uefl Brevedl A arg Aree ST S & A y-vcTor Sl & o sof ardt
a1l 3 St uae) ofat en, 3} Gl 3¢ ofen agrRN &, ora uz oft afiv Smer u oft W wwzen &

raft St arrotofier aszumrasav Sit at Jraret e, 2@ st v @ 3oaior 781 Fazor avzren v, el a2 o) gary ddven off o e A aaren & R wieerdl, sapflereor ameier
s gpenifeen &Y, 979 Al &, 30 A &H il 91 3 A, usd g it goft ot 3 srezrsr Aarurer Sft aar A, arg A M2 Fawfener Sft @or 3t s PAE 3¢, 33 3R w2
fRvaner oftfer o1 &¢) 321 Rostor oftfer 3t ot ameltor &t Brofdl off, 3013 3 a1 aredl ot ol armor arn e 32Rb g ol g2 Arel anu 22 &, 3ot oft Asorer H AR, &3t anht 3
gu o¥ Hilel gu &, &0 g U YR w3, VAT iy ddsen Sft of aerren

343 1 Sigl @ Aaret &, A g G F aie arfdrsw sicrerar A g Avgon 3 anredta @b s Bon F awn & waven &, gar arer P sad st sargt vaadd oft e & o,
il @ow Qieiaal Brel an aen 81, $21 uz aifdrse Fiefern A &/ elor g a5

3 et s &Y e & srscauol ) vos Rwer oY 20 ar @ aedt we wisivfea M o S st ueg 3 R & s dftber s ordl w2 wrasedl 8, s srge sl @t
GSitergs der of wen ok e s sedt 32e i s Biereft & ot &t 335 91e dvast &, 36131 ol &, Afdsel o161 dras] gorras? 3orast 9 AN & 3z et S & ol
30 e ander fsam 32t anens ur anzdlang. o sl aedl Re wifdRa M uReras aen aifierer ARl A RBiifsre sl sl s wadt &, Y Brder s R
ST 2T

G2R1 3 o1 v R e @ as ot gsrers o afd w1 o Ror amer WwoR A fien o, as 1840 @As Hwd @1 2008 3 e, s ol &l @ a6 B A AT G
3BT AT FHATH & R et oft S/ aA clter aR A ol Fpzeewic] ol sgadl BieY 3 an sl u2 en, ARl e Jaret 3 An Fx=mic] Sft o oft 3orn en, ARser & &lell A5 o0
¥ &) Jret usA &l 33w ORioe e 8 ok Sfae? sersl i 3, o ot Ieh 3 wiw oft Iacht 8, Aftver 35 Badrer & kN, gwort &en arN, I ag Siaes ol 33T
o ofdl @3 A &)

a1dicRl, ol ATad of Sl JAaIel IORN &, a8 ast Aecayul & 16 off Wit &, Rreel e wia 9 &) sl &t siceaifea @ Bieon aifde; sicczaifta aw 27 af andi & sicz
Srororet aréd o1l QYo ait et dicft aptior s Ason A sicekr s ol aobelt ot atia 3 geprol o1l ger At &) clor ol ureror ol @ AW, sl Bl B sice arcdl
s sy, Bt del @) scclfea om firer 2@ s Jaid 3 oft Selordd wd & a1 afe snuel arxra I wE Farer el ol A gwr & o 3y wel A IA ieNersl A AT
stisw) fe afdn ere wiepet ordl gor Y vz sifa & aigr wgw, auarer, sqyer aidl 89y bz elor ot ¢ Al urerer a2 A, o & sitemen xirer b3t 3w or d ast 3 gu fra
Ao afey ag AERBE U2 THICT TN 3liE alia 3 3as-XIIas IR I SIeRl oY arel? SI=arid 320 2530 cares xema & smiay dftvel afes geror aicft apeflon Asa wdlson &
areftor @orol arefl Asw U2 da cHIE A SN Y 3D cHIe? JYAda B iz s wer Ferer i ofl uga sneen;

St yoor 31, ol 3 derdarl & wwwRn Bt ar el &) S yrell sazen &, 32wl bt Ricn ordl & ifdpor, usclt ar sadt IR aefl & Y yfirdior Aeigdl & uia o A9E
ol 38 &) STl T BT T WG Tt b &) Nfr e et b deier 3 sRczier ISR & St @ an 2@ & At g9 orai oft swfier P, A1 31 Sefler w Sl AmIGE DET W
3, 3amt ot oiiadt Jar 6 @rzen gaol 3 B F)

Ug[IcTol Beb agd el fawer & aeiifds Wdl @1 dFqus & ug Sicrary uf¥adsr w2 31 dicen arbl 36 SR A1) 531 Al 1 3 Ked @ Riger di wwEer A Al g,
ForenT St JAdret 3N 3, 3ol forfdra = 3 2y fore oo aga & Sues areR Yorel e 2 S/ &9t qrsardt Jper 3 uge & al Rifeor g w1 uras? Brerar en 5 aedl @ 2ca
dtes 28 ga1 20t ot e 3 b Srw off areer Riardt arsrkft s31 Jor B gener et A, a@ Bogearer gforn 3 Rt SurGT gu IFUGE Sot @om) 3@ Sot 9, glorem A A2 e, Rdoft
areet & ugl frerel 91 2t oy Afdbor amst 3 AA-3e AT Uael A5 a1 el ol 5 w1E Sit gensdie Ao 2 2a & at ad 2020 aw af aensdie v et oft ag arn Al wE w2
It fayoft arzeit bt ol dfte it 6 iz 3 foifdia Fu 3 Asft 3 gt S amu 3% 33 261 s ot faReft e 2ias oreer &t #1Rt &, Fardt Yoteter gEIAT 3t wia A ac @3 dior
a2 81 arft & 3iie 31 aes-aes O denfya &1 2@t &) gforen T wf Soil ot arer-amet Sor 3 saY fGegeare 3 wdta 20-21 s @t il @1 et Ser < a1 3T dst B Rl
@l el JAUR fovem anft &1 grefler a1 &) sersficivs & &t ofie gty aroTofler Jrce=r el 2mer & & Soft sreil A férw &2 Jor 3 Srewrer o1 Avcz &, St For Soff 3 wersil Bt
Soft areet ez @1 wir W &) o1 g R 3 ame A A Jer 9 2rerit v aige 170-180 difer Aoce &) 3owt 98t HifSer Aocz, o Mol i Awe ora Fi o F, I
JAenz 3 @ ge &) yeror icft Sff of st Rien bt e war @GN deft erzer &I a1 &, S dw Jorchl sreel e oldl W, A D E 36l A Sil GH DI AT G, IA
it @l g1 clter ¥t ordf w2 undel & uia 2 ws Fuw By A ar aEdiar da g A, @ ot uia 21 ©As G Hid A, sl A foar fo ad 2017 am g0 Jar B 3ice
dftfEor et 1ol W aneent A ereiE, Brwl Brb a3t srver & amwi O Jdaxfer 6 are Sl st woft & [ usct e gwGt T e en b 36 A @IS Fuw wd @, wifs
ag diter 211et @1 amren em 368 @wAs Fuw I gowae AsE of Bu A s At A za0r 3X Aaomer v Az adt Fwen A s s B g difEer et E, Sar M ol w
@1 9% 2 orN &) sy gerenidt oft of 50 asdts Fwen & 5 82 391 A siea3 atererer wwdy] 1 Aoee 2 A Rograrmt 3 aell ordl, A garel diuvn &t s fEogzarer 3 oft
we goren 3l 50 @wdts wum & e gaet war i & aois, & Qoo @iy difEer Aoc aoiH I AP o &2 IrsE A yara demy; St et B I Rwier A firord A,
g Jenforwt of STas2 As B aee Rl fsen 7 75 asw & &1 a6 § PRy sy Wit aeflerdt 8 at vas Jrsa Braven amy yor Bren afie grr s siear ygor frem,
orgl Bt ep 52 Romm 3 uac A & Asft A wir wacdt 3| so1 Glall 2reRll 3 var-va Siererar wdle] §if¥er Aocz &t zemuon gt (aeor)

oft srrar RBig (Jream) @ aicft oft, smumT aga-aga oG



off 2rer feert (afdror fRyeeft) @ aicf} Sft, anu citor Reedt 3 acmer ol &, Jufler BE o1 dot o 2xW B .. (cEaEmer) APR AE @ 5 Eeck F ug) wer A% Brad arr A, <
2t st sefter &) ...(crwaemer)

oft 21em Mgat 3iE & amueh! arT A &A AgAa & b ol 3 Riorr ast smar &, 3365 e o o glefl anfge; s31 @iy & amu dden ot 3 ara Hifce, a8 AseeR 1 AREr &
Ml wdl Pw Fea 8l Awdl ) ...(Rauer)

oft Zter Rergt = 25 wedie fyeett 3t aplt oft atia &, ... ()

oft 21en el RBi @ amu I3 frer? ara difSm) smu 3er3t yferfeiiipise & wer s e, & g an 2a1 en @5 & ot &l arvar & gardt aimer &, aner IR Bl anavenar &
fop o1 el & arer-arel J3givn b #ff @A @3 sAfR & IF U ANSTol 32 €Y, =l DY I fere G e & o5 3ma ser Jrse 3 smeistar Bifse fép it S2ft amer @r
Sl el AEHT UIelD 8, eI GE Gl arell &, 33 aiurel 2R #ft & 3l @¢ yor &t anss ase ¢t &) 368 @is Fuw &t xbim &t diepfa &t € sl 3 s & & Hast
1f91 B S uslt sare Yenedd] Sft sadl fBifda Fu A ) Sl &0 v oAz & g Icued Gol & Nz ad 2020 amel aw it gelldl g Aerel ¢t gl arcll &, 3u®T o
Brb an A6l w38, afew 331 uz Rorn ot ym o381, aeiifs aetelter yerewidl St s 3315 usr i &

ol 9 3t oft IR yepe fpen e b aveumras3vr Sff g arce fauer o 3R PRI 1R a1 &) el ATl @l Sit @l slo [&ar oft &, A asd-asa gpPTIeN Ol Bu i
Suefl S FAATE DI §)

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): Sir, the issue raised by Shri Karunakaran was discussed in the previous Session and today also. This shows
how seriously the Parliament of India, particularly the Lok Sabha, takes care of the problems of rural people, particularly farmers. I would like to
thank Shri Karunakaran and all other Members who have contributed to a constructive discussion in the House. It sends a good message across the
country about the Indian Parliament.

HON. DEPUTY SPEAKER: The House shall now take up 'Zero Hour'.

Shri Nishikant Dubey, please be brief, do not take much time.



